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about 700 workers who are working
in a division in the outskirts of the
, Hyderabad city are not provided with
any transport facilities. The manage-
ment is neglecting the interests of the
workers. Of course, hundreds of cars
are being used by the officers. But
for the transportation of the workers,
not even a single vehicle is available,
So far as the health condition is con-
cerned, it is béyond description, Sir,
I would like to draw the attention of
the Government and also the con-
cerned Minister to the health and
medical care of the employees, and
also to the simple fact that not even
a single ambulance is available at the
.T. Division of the Company where
1300 employees are working though
the Company is having a fleet of cars
for the use of the officers. Sir, hun-
dreds of workmen are on casual and
temporary basis for years together
and are deprived of their statutory
rights and benefits.© A lengthy memo-
randum dated 20th February K 1982
has been presemted by the office-
bearers of the Union, including Mr.
N. Narasimha Reddy, MLA, President
of the Union, Mr. Turlapati Satya-
narayana, Vice-President, Mr.
Anthony, General Secretary and Mr.
Ranga Reddy, Treasurer, to thé Prime
Minister detailing +the demands and
the grievances of the employees, and
copies have been given to the Defence
Minister, to the leaders of all Opposi-
tion parties in the Parliament and
also to the trade union leaders.

Sir, I would like to appeal to the
Government, through you, that imme-
diate action should be taken against
the management and the management
must be persuaded to accept the
reasonable demands of the workers so
that the workers should join imme-
diately and carry on their work,
Otherwise, the situation will deterio-

* . rate and the condition will be beyond'

our control. So, I would request the
Government to take immediate s‘eps
to redresss the grievances of the
workers.

[1 MAR. 19821

on President’s Address 204

MOTION OF THANKS ON THE
PRESIDENT'S ADDRESS—Contd.

MR. DEPUTY CHAIRMAN: We
will now resume the discussion on
the Motion of Thanks—Shri Shankar
Prasad Mitra.

SHRI SANKAR PRASAD MITRA
(West Bengal): Mr. Deputy Chair-
man, Sir, the President’s Address
covers naturally a wide range of sub-
jects and according to hon. Members
in the Opposition many other sub-
jects should also have been dealt with.
It is impossible for a single speaker
within the time allotied to touch upon
every facet of this Address. It is also
difficult, Sir, to make any new points
after so many speakers have partici-
pated in this debate. I would, there-
fore, restrict myself only 1o para-
graphs 4 and 19 of the Presidential
Address. . ) .

Sir, in para 4 of the Presidential
Address it is stated that the year 1982
has been declared as the “Producti-
vity Year”. Sir, I welcome the pro-
ductivity year and wish it all success.
A millennium, however, cannot be
brought about by political machinery
and Acts of Parliament only, without
by the spirit, dedication and deter-
mination of the people who work that
machinery. I fervently pray, Sir, that
this year of productivity does not
bring any disappointmen's to us in
view of our fast deteriorating sense
of moral values to which the Presi-

" dent of India drew our atlention in

his broadcast on the eve of the Re-
public Day. The relevani portions of
the Presidential Address have already
been quoted by Mr, Goswami on Fri-
day last in this House and I do not
propose to quote them again. I shall
quote, however, Mr. B. K. Nehruy,
Governor of Jammu & Kashmir, who
has recently- said in an academic
address as follows:

“Why have we degraded in one
single generation from being an
honest society into a dishonest one?
Corruption has spread to every part
of the Government apparatus. An
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uncomfortably large number of
politicians and Ministers are cor-
rupt. Corruption is universal in
the lower ranks of public service.
It has affected the middle ranks as
well and is now infecling the apex

of our adininistrative structure
who used, at one time, to be like
Caesar’s wife, wholly above sus-
piecion.”

Mr. Deputy Chairman, Sir, 7 also
inteng to draw your attention {o cer-
tain extracts from the separate
judgment of the Chief Justice of the
Supreme Court in the Sanchaita case.
In this separate judgement, the learned
Chief Justice says at page 32: “During
the course of investigation until Jan-
uary 8, 1981, when it was stopped by
an order of this couri, as many as
80 places were searched by the police
and a large number of documents
were seized. It is apparent from
these documents that the firm was
paying to its depositors interest at
the ra‘e of 48 per cent up to Septem-
ber 1979 and 36 per cent thereafter
for a short period. The interest was
paid to each depositor every month
by the agents who called on each
depositor personally for that purpose,
The interest in excess of 12 per cent
was invariably paid in cash. The on-
coming eleclions to legislative bodies
in 1980 appear to have led to a reduc-

_tion in the rate of interest. Since
the firm's circulating capital was
needed by ‘political parties’. Which

parties, I do not know, but this much
is fairly' certain from the facts which
have emerged before us that funds
available to the firm were diverted
frequently for the use of political
parties.”

Mr. Deputy Chairman, Sir, these are
observations made by Chief Justice
Chandrachud in the Sanchaita case
The Sanchaita Investments is g fim
which was dealing in black money,
which is creating havoc in our eco-
nomy today. And, according to the
learned Chief Justice of the Supreme
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Court, political parties in this coun-
try, Sir, made use of a portion of this
black money for election purposes.
I do hope that some steps would be
expeditiously taken to cope with this
menacing problem of growing corrup-
tion by the passing of the Lokpal Bil}
or otherwise at least to make the
Productivity Year g real success.

The second point I wish to go to is
in paragraph 19 of the President's
Address. Sir, we all know that with-
cut increased production, both in
industrial and  agricultural sectars
this nation, in its present state, would
see no flicker of hope. A modg‘rn
society dependent unavoidably o
technology to a larger or smaller
extent faces a serious problem. As
a permanent resident of the cily ot
Calcutta, I am well aware of the
dangers of man-made  hazardous
materials in the environment that has
obvious impact on the life-support
system and directly on the human
life. The heart of the public policy
issue, therefore, is to strike an apreo-
priate balance between the ways of
providing the needed goods and ser-
vices to human society including the
use of new technology and the deve-
lopment of new, products and the
ways to eliminate or reduce the
environmental and health risks as-
sociated with the use of these new
products and their processes of pro-
duction, The United States of
America has been trying to strike this
halance eversince 1899 by the passing
of the Refuse Act. Successive fede-
ral legislations have been enacted at
different points of time covering
almost all aspects of environmental
pollution. I would not refer to all
those Acts. But even today some
U.S. scientists have expressed doubts
as to how far these enactments have
achieved their desired results. In the
United Kingdom, however, the Control
of Pollution Act 1974, it is claimed,
has notable achievements to its credits
For example, concentration of smoke
in the air has fallen by nearly 80 per
cent since 1960. London no Ionger
experiences dense smoke—laden
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“Smogs” which we see in Calcutta
winter now. and used to see in London
when we were students there....
(Time bell rings). We have got 1
hour and 19 minutes, Sir. ..

MR. DEPUTY CHAIRMAN: I may
tell you; don’t be under misappre-
hension. Time for 'Others’ is 1 hour
and 16 minutes and there are 8
names before me. So hardly 10 minu-
tes I can allow.

SHRI SANKAR PRASAD MITRA:
Nobody has yet spoken of environ-
mental polluiion. I will finish in
Mrminutes.

b

MR. DEPUTY CHAIRMAN: Ten
minutes are already over; there are
others.

DR, RAFIQ ZAKARIA
rashtra): He
Justice and we
Chief Juslices.

(Maha-
is the former Chief
have weakness for

MR. DEPUTY CHAIRMAN: We
have great respect for them but time
limit is there.

SHRI SANKAR PRASAD MITRA:
Similar improvements have been
achieved in other ci’ies also including
QGlasgow and Sheffield. Control mea-
sures have reduced under ground-
level concentration of sulphur dioxide
is reduced by 40 per cent in the last
10 years. The Act has also succeedad
in crealing noise-abatement zolhes
where levels of noise from scheduled
buildings have been made either con-
stant or have been reduced. The Act
contains, further, special provisions to
con rol noise from construction and
demolition sites. Transport, Sir, is
one of the main offenders is noise
pollution and British measures like
those of olher countries, to control
noise pollution, along with air and
water pollution, require careful study
for appropriate legislation and s'rict
implementation of Parliament’s inten-
t¢ions expressed through such legis-
lations. The U.K. has also the Radio-
active Substances Act, 1960, to control
the users of radio-active materials,

[1 MAK. 1982 ]

on President’s Adiress 293
Towards the end of last ycar -n
Indian environmental delegation iod
by Mr. B. B. Vohra, Chairman of the
National Committee on Environ-
mental PFlanning had visited China.
The delegation, it appears, was mm
pressed by the Chinese methods of
environmental drive. The delega .on
has found that China is rapidly gomg
ahead with proper managemen ot
land and wa'er resources, affore-ia-
tion, soil and water conservation =1id
flood control works. The delege im
has also found that India has m-:h
to learn from China in the fiel af
renewable sources of energy w :h
had relieved pressure on forests or
firewood and benefited ils econr 1y
and environment in several w ys.
(Time bell rings). Sir, I am fir b-
ing in two minutes.

Sir, Mahatma Gandhi had advoca ~d
this plan many years ago. In China,
the number of bio-gas plants had
already reached 7 millions. The
plants, true to Mahatma Gandhi's
dreams, not only provide fuel, energy
and fertilisers but also help in the
maintenance of sanifation and eradi-
cation of excretabourne diseases.
New industries are allowed to be set
up only 1if they had built-in arrange-
men's for pollution control and after
their locations are cleared from the
environmental point of view. -The
existing industries were being induced
to instal pollution-control devices
within a stated period. I have noted
with alacrity, in paragraph 19 of the
Presiden''s Address, that the Depart-
ment of Environment has started
operations in all seriousness, We shall
anxiously await its achievements in
the months to come. Sir, I would,
however, s~ --ially draw the Depart-
ment's attention to ‘he findings of the
U.N. Centre for Human Settlements
at Nairobi in January, 1980. Its find-
ings are as follows:

“By the end of this century, 18
cities in developing countries, in-
cluding Calcutta and Bombay, are
expected to have more than 10 million
inhabitants. The growth of these
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cities has been taking place against
the background of low incomes
resulting in mushrooming of squat-
ters settlements in and around these
vast cities and between 20 and 80
per cent of the population live in
these shanty towns. Overcrowding
has become a common feature with
three or four persong occupying 2a
single room. Despite urbanisation,
majority of the people in the deve-
loping countries, about 58 per cent,
still live in rural areas.”

In India, Sir, according to this centre
there were 579,052 human settlements
in 1980. Of this, 575,933 were rural
settlements. It has, therefore, be-
come necessary, in my view .that a
Commission on Human Settlements
should be set up to formulate a stra-

tegy in regard to human settlements

which, in my opinion, should form
part of our projects for environ-
mental safeguards, prevention of eco-
destruction and national eco-develop-
ment. I express the hope that the
Central Government, in this Year of
Productivity, would pay serious atten-
tion to see that the problem of
environmental pollution, which cities
like Calcutta are facing today, is not
faced by other parts of the country
as well and something is immediately
done in this regard to the already
worst affected.

MR. DEPUTY CHAIRMAN: Shri
Bipinpal Das. Not here. Shri
Narendra Singh. You will have 15
minutes only because the time is
very short and limited. If members
do not cooperate, I am afraid many
of those who have given their names
will be left out. The Prime Minister
has to rﬂply at 400 pm. So, we will
have teo conclude the discussion by
then.

st avez feg (Sa7 33w)
Segarfa oy, § 9ge wed) Fww
T A FIWW T

SUENTIRE ST, REgimgR et
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g gt FEF Fw o F4) foo
W @A THR Aol FTOTHF
qqT WA FEE ATAT § | FULT ALEL
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W wR #Wiw, W § fwu
wiEem FITHA 1 W Jedg (AT
wqr g fa €7, 2000 oF |9
T oo TAEE T OLETT T
gy ?
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¥ FTHT T IW o< M fAgaEw
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farit & o7 99 90 519 w7 & fax
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Wi, WAl 1981 ¥ T 14. 1
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wRaT, FUOF g ;M
adqA 5 ¥ SAH ;OE A qar-
TqT 799 1A HEF A aF UgH
FOAAr, AT HTAT § A TG ST
HT 4F H W GUH A FAS
gg & van & fwrd soee 3,
§AAT IEIFA TAN 4gN AW A
g7\ AT, Tw, ag & &
T W GGl g g
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TRFEAG JfT § ITH J&T g
Figa TH S0E YT WIWAT, UF I
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IAF FEATEA T FIWWE, FHaY
wen W e W oy o1 AR
T 399 Fo femwr wr @y
08 T E omder aEar
fg fea i #1 @i9va2 97 W4, 9
AL TN TEH ger wfed

1 p.M.

- faard FF 4TH G &1 fang
&R & W 3T AT W agd #ewr
R gE gt 1980-81 &
24 g gRsT qfw fawE &
grr aws WS %, 1981-82 ¥ 26
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MR. DEPUTY CHAIRMAN: Shri
Bipinpal Das.

SHRI HAREKRUSHNA MALLICK
(Orissa): The hon. Member should
thank the Chair and not the Presi-
dent.

MR. DEPUTY CHAIRMAK: Be-
cause there are a large number of
speakers, if the House agrees; we can
skip over the lunch and continue the
debate,

SOME HON. MEMBERS: The
House will continue.

MR. DEPUTY CHAIRMAN: Yes;
Mr. Bipinpal Das. Fifteen minutes.

SHRI * BIPINPAL DAS (Assam):
'Mr. Deputy Chairman, Sir, I rise to
support the Motion moved by Dr.
Zakaria. Sir, I have listened to some
of the important speeches made by
the Opposition Members. Unfortu-
nately, they are not present. And
although I was not present for two
days, I have gone through the record
of the speeches made in the last two
days. They have nothing good to say
about this couniry. They have found
fault with the Government or the
country or the developments of the
country in every sector, in every
point. I am extremely sorry thal
they have even failed to acknowledge
the achievements made by the work-
ing class, the farmers, the scientists
and the technicians, This is my re-
gret. Condemn the Government as
you like, but appreciate the achieve-
ments made by the farmers, by the
working class,” by the scientists and
by the technicians. But that also they
cannot appreciate. T am reminded of
an incident. Much before Indepen-
dence, an English lady came to this
country. She went round a few
places In this country, went back
home and wrote a book on India.
When that book was brought to
Gandhiji and Gandhiji went through
that book, he made a very historic
remark. That book was aimed at
maligning and denigrating everything
that India stood for: our culture, our

\
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economy, our social system and
everything else. After going through
the book, Gandhiji said, “This is a
drain inspectress’s report”. Such a
classic  statement has never hbeen
made by anybody in the world. One
simple sentence told the whole truth.
If you go through a city looking for
beautiful houses, beautiful parks and
other beautiful places, you find *hem.
But if you look only at the drains,
you cannot see anything good. This
is what my friends from the Opposi-
tion, most of them, have done in their
speeches on the President's Address.
They have seen nothing good in this
country. They have said as Catherine
Mayo had said, pinpointing only the ™
dark spots and the® weaker spots in
the society without mentioning any-
thing good. Sir, I have heard Mr,
V. B. Raju, Mr. Piloo Mody and com-
rade Surjeet very attentively and 1
have read what all others have said.
They missed the wood by counting
the trees. They do not see over-all
what has happened, the over-all deve-
lopment that has taken place in the
country during the last thirty four
years. They pin-point here and there,
They spot here and there. They have
missed the wood by counting the
trees. They have found fault with
the statistics given by the President.

SHRI HAREKRUSHNA MALLICK:
Is he a statistician?

SHRI BIPINPAL DAS: Statistics
that have been given are based on
facts. They are on records. They
are based on scientific records. I do
not know if there is any economist
in the world who can do without the
basis of statistical data. The whole
economic theory, the entire economic
system, the economic development,
the econamic planning depend upon
statistical data, If the President has
quoted wrong statistics, please give
the right statistics. But who ™ will
guarantee that your statistics are
right? Who will guarantee? There-
fore, this kind of childish talk of
challenging the statistical. figures
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given by the President, was really
a matter of joke and nothing more
than that, I am sorry about it. What
have we tried to say? What has the
President tried to say? The Presiden:
never tried to say that we had done
everything, that everylhing was all
right in the country, that we had
made tremendous progress. He never
said that. The President only said
what improvements had taken place
during the last two years from Jan-
uary, 1980 to January, 1982. He pin-
pointed by facts and figures what im-
provements had taken place in indus-
try, agriculture infrastructure, the
rate of inflation, so on and so forth.
This is a very humble, very modest
claim that has been made. Thers is
nothing wrong in it.

I do not know what Mr. Raju was
actually driving at. COnce he was the
General Secretary of the Congress
Party during the emergency. I really
did not understand the objective of
his speech, what he was driving at.
But T am really sorry to say, and I
must go on record, that he ridiculed
our talk about the growing danger in
this region and around this country.
The facts are there for everybody to
see. This is nothing secrtt, nothing
dug out from under the earth, If
Mr. Raju wants to keep his eyes shut
against the danger to this country,
around this region, well, the Prime
Minister and the President cannot. He
can, but the President and the Prime
Minister canot do that. He advocated
some kind of a coalition government
at the Centre. He has forgotton the
experience of S V.D. governments in
1967 to 1969. He hag also yorgotton
the experience® of the Janata which
was, in fact, a coalition government,
or as Babu Jagjivan Ram said, a con-
glomeration of parties. He has for-
gotton these experiments, and he talks
of a coalition government. I do not
understand what Mr. Raju talked
about. The whole speech of Mr.
Harkishan Singh Surjeet was nothing
but replaying of a cassette.

SHRI HAREKRUSHNA MALLICK:
Melodious?
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SHRI BIPINPAL DAS: The same
kind of speech. the Marxist Com-~
munists go on making from every’
place, from evéry platform. So, there’
is nothing new about it. I do not
want to waste my time about it. But
‘*he calls himself a Marxist. The only
point I want to make is that he and
his party call themselves Marxists,
but Karl Marx himself said and I
quote:
[
“Thank heavens, I am not a
Marxist.”

This was what Karl Marx said, and
these people who call themselves Mar-
xists, I do not know what kind of
Marxism they are following. Any-
way, I leave it to them. I come io
Shri Piloo Mody.

SHRI SHIVA CHANDRA JHA
(Bihar): Gandhiji said, “I am not a
Gandhian.”

SHRI BIPINPAL DAS: I have not
said, “I am a Gandhian”, Mrs. Indira

Gandhi has not said, “I am a Gan-.’
dhian”. The President has not said,
“l am a Gandhian”. But he and his
party have said that they are Mar-
xists. Please iry to understand Mr.
Jha what T am saying. (Interruptions)
We have not said that we are Gan-
dhities, Now I will come to Mr. Piloo
Medy whose speech was as eloquent
as it was hilarious. (Interruptions)
But through his eloquence and
through his wit and humour, Mr,
Piloo Mody very cleveriy did his best
to advocate his philosophy, the philo-
sophy of the big business of thés
country and the philosophy of Ameri-
can colonialism. Go through his
speech. Where he condemns us—I
will come to one or two points—he
simply advocates the philosophy of
the big business of this country and
the philosophy of American calonia-
lism abroad. That is what he did.
That is the substance, the essence of
his speech. Sir, I do not blame him
After all, he was a Swatantra man,
1 do not know how he was misled -
into the lane of Jsnata. He was
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Swa'antra man. And he has got
domestic  compulsions. How can I
blame him for his thesis, for his philo
sophy? But he should not blame our
Government, our country

He made one point about education
Very interesting. Nobody else said
that. He said, our education system
is hopeless; we have done nothing;
our graduates are not recognised olse-
where, and so on and so forith, Gir,
as an educationist, I do not claim that
our education system is perfect. No.
There is room, lot of room for im-
provement, and we have been trying
to improve it. But let me tell Mr.
Piloo Mody and people of his way
of thinking who try to run down our
own graduates,
referring to  America or Britain or
Germany or France or what not, “that
in spite of defects and deficiencies in
our educational system, during these
34 years we have produced the third
largest army in the world of irained
technical men and women. Not a

mean achievement. Today we ara
third, next only to America and
Russia, in the matter of technically

trained men and women. This wea
have done in spite " the defects in
our educational system, Our wuhiver-
sities, our colleges and our schools
have produced 1 .22, Nobody should
forget it. ot

LR

* Mr. Piloo Mody also referred to the
automatic rise in D.A. in 1980. A very
clever chap, I must tell you. He refer-
red to automatic rise in D. A, in 1920
He did not vefer to 1981. 8ir, we
have ourselves said that when we
took over power in 1980, the ra.e of
inflation was as high as 22.2 per cent.
If as a result of that, as a result of
continuous price rise, automatic rise
in D.A. took place in 1980, whose
fault is it? The fault is not ours. The
Janata Government crea‘ed thal situa-
tion, and we had to meet that situa-
tion. What was the situation in

our own people by
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10817 And what is the situation now?
There he was completely silent.

Sir, he found fault with one remarck
in the President’s Address when I
also interjected; but he did not ans-
wer my question. He found fault
with only one sentence in the Presi-
denl’'s Address. The rest perhaps he
ignored as irrelevant. And what was
the sentence?

“While the thrust of the revised
20-Point Programme continues to be
on providing better living conditions
for the less privileged sections of
the population, the programme as a
whole aims at all-round improve-
ment in productivity.”

Now I do not wunderstang what is
wrong in thts sentence. What is wrong
in that sentence?

SHRI BUDDHA PRIYA MAURYA
(Andhra Pradesh): Nothing wrong.

SHRI BIPINPA], DAS:
fault with this sentence because his
economic trinking is borrowed from
the Western model. THat ijs the diffi-
culty, The ditticulty is, if you always
think of the Wesfer, model for the
development programmes of our coun-
try, you can never think in terms of
the realities of the situation in this
country. What are the realities? And
what is the 20-Point Programme? I
have no doubt—I can analyse the 20-
Point Programme Point by point—
that you have to bring about a rise
in productivity by bringing about all-
round improvement in the living con-
ditions of the people, everywhere, in
all spheres socially, even culturally.
Even cultural improvement contri-
butes to productivity, He does hot
know that. To raise productivity,
it is not only necessary 1o irain
some people and to have improved
machinery. Not only that. Social
conditions, cultural conditions and

He found ~
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even slum clearance also add to pro-
ductivity. He does not know that.
Therefore, he finds fault with ihis
sentence of the President without
understanding the economics of tne
developing couniries 1 am very
sorry for that.

Then he says that you can develop
West Asia, Africa, South-East Asia
and so on. The only country we have
not been able to develop is our own
country. A fantastic statement is
made that way. And I wondered
whether I was sitting in Parliament
or in a meeting of a gram panchayat
where peoble are rather illiterale or
uneducated or they do not know.
Does he not know that? As I ‘said
earlier, we have been able to huild
up the third largest number of tech-
nically trained men and women in
this country. Does he not know that?
India today is the 9th or 10th indvs-
trialised country of the world. Does
he not know that? India has becom~
self-sufficient in food. Our food pro-
duction this year has gone up to 134
million tonnes. It has gone up from
50 million tonnes in 1947 to 134 mil-
lion tonnes in 1982. Are these nat
developments? I can quote hundreds
of other facts. But these are tho
basic facts and these basic facts wail
convince everybody. As I saig in the
beginning, a drain inspectress can
never look at the beautiful side of
the picture. Therefore, Mr. Piloo
Mody does not see all trus,

There are some others who spoke
about scienlific progress. You may
belong to the Opposition. But for
God’s sake, don’t ridicule, don’t mini-
mise, don’t denigrade our scientists’
achievements. Some of them have
ridiculed even our scientific achieve-
ments, With all respect, 1 must say
that this is not the attitude of a patriot,
They talked about a lot of people
going below the poverty line. Their
number is going up. One day 1 ans-
wered that question here. What is
the cause? What is the basic cause?
There are so many causes. They find
fault with the Plan, its aims and ail
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that, I don’t grudge that. But what
is the basic cause? You draw uv a
scheme to provide jobs to one lakh
of people. By the time that scheme
is implemented, two lakh more people
come up. Two lakh more babies are
born. This is why we have not been
able to keep pace. The population
growth has all the time overtakon us
and in spi‘e of our best efforts, the
best efforts of the Government and
the people, we have not been able
to keep pace and ultimately bving
down the number of below the poverty
line. This is the basic cause, There
can be other causes also.

Somebody said, “People will decide
whether the economy was left in
shambles by the Jana’a Government”.
Should he say that in 1982? People
have already decided that the eco-
nomy was left in complete shambles,
complete chaos and the peonle have
given the verdict in 1980. Today in
1982, he said, “People will decide”.
Let him wait for the next verdict.

Sir, the Presiden’ placed before the
House, in my opinion a very compre-
hensive and realistic picture of the
situation in the country. We are uas-
ssing through  difficult times. But
there is a clear improvement over the
last two years. We may not vei be
out of the woods, but we can clearly
see the light from the other end of
the tunnel. This is the remark I want
to make about the overall situa‘jon
in the country. The most creditable
achievement is in the field of agricul-
true where have produced 134 mil-
lion tonnes of foodgrains. The fall
in the rate of inflation is not insigni-
ficant. The rate of infla.ion was 22.2
per cent when we took over power.
The President quoted the figure of
6.9 per cent in January, 1982 and even
after that, the Economic Survey hus
quoted that the figure has further
gone down to near abou! 5 per cent.
This is not a very small achievement
in the world of today. The entire
world has been facing this tremen-
dous crisis of inflation and there is
not a single country in the world
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which is not facing ;this problem or
which is not suffering from this pro-
blem. So, this achievement is 3 mea-
sure of success of our economic poli-
cies. This is also the barometer ot
the overall economic situation. I have
no doubt that further vigorous imple-
mentation of the policies, as has been
pointed out by the President—I wiil
not go in‘o the details—will help to
bring down the inflation further and
improve our economy further. Thete
is no doubt on that.

They talked of prices and asked why
they have not come down. Dr, Zakaria
quoteq a very valuable report pub-
lished in ‘the Statesman’. “The states-
man” had published a report based
on an on-the-spot survey of the
people. The consumers themselves
had quoted some figures regarding
prices and “the Statesman” published
those figures. I think Dr. Zakaria has
done a unique service by quoting
those statistics into which I need not
go. That report itself say that the
prices have not gone down much, but
the prices have been controlled. In
some items the price has come down
and in some others it has gone up a
little, But overall, the prices have
come under control in the wholesale
market but in regard to retail prices
there are some difficulties. You know
them and we know them. We have
to make more vigorous efforts to see
that the retail prices also behave in
the same way as the wholesale prices
behave.

Now, the 20 point programme is not
a substitute for the Sixth Plan. It is
essentially the essence and the nuc-
leus of the Plan itself and the need
and urgency to concentrate on certain
items have been correctly and effec-
tively high-lighted by the programme.
We must congratulate the Prime
Minister for that. If one carefully
analyses the programme it will be
found that it has given the maximum
importance to agriculture and the
rural sector which constitute the base
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of our gocio-economic system. As
many as eight points have been
devoted to agriculture and rural sec-
tor., There is another point concern-
ing Scheduled Castes and Scheduled
Tribes who, by and large, belong to
the rural sector, But their case has
been rightly emphasized under a
separate point. Then infra-structures
come under two separate points and
as many as four points have been
devoted to social welfare program-
mes, and rightly so. The other five
points cover urban slums, prices, the
anti-social elements in trade, indus-
try and public sector undertakings.
This is comprehensive and it pin-
points the urgency of these particular
points so that while implementing ihe
other programmes of the Sixth Plan
these may receive more attention and
greater emphasis. That is the pur-
pose of the 20 point programme. ..

MR. DEPUTY CHAIRMAN: Now
you may try to conclude.

SHRI BIPINPAL DAS: I can sit
down just now., But if you like, I
will finish in five minutes.

MR. DEPUTY CHAIRMAN: Other-
wise, other speakers will be affected.

SHRI BIPINPAL DAS: I am sorry.
I do not want to deprive them of
their chances.

So, it is a very balanced programme.
And this is the task before us in tak-
ing the country forward along the
path of growth with social justice?
But since you are asking me to cut
down my speech...

MR. DEPUTY CHAIRMAN: You
can refer to one more point.

SHRI BIPINPAL DAS:
and a half point.

One point

MR. DEPUTY CHAIRMAN: One
point will do.

SHRI BIPINPAL DAS: I cannot
resist the temptation of touching upon
the half point. It was said that we
are asking for co-operation, but co-
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operation in what? This was the
question asked from the other side,
Somebody has put in an amendment
also on this. How can there be cu-
operation when there are’ NSA and
ESMA? My answer to this is my
half point. It is precisely here that
we want your co-operation so that
you do not creaie a situation, so that
a situation is not created, when the
Government will be compelled to
apply the National Security Act and
the ESMA., (Interruptions) That is
what we want. We are asking for
your co-operation and you say, “We
cannot co-operate with you because
of this”. 1 say, *“This is precisely
where we want your co-operation”.
We also do not want to use it. Whe-
ther we shall be compelled to use it
or whether we could do away with
it, whether we could do without using
it, depends upon you and it is in your
hands. If you create certain siiua-
tions and conditions when we will be
compelled to use them, then, w2 cau-
not help because we have come here
to govern and we have been glected
to govern. We have been elecied to
govern and we have not been elected
to abdicate. You must know that we
have been elected to govern and not
elected to abdicate, We have to
govern and we will govern. But I tell
you that governing does not mean
that we will use strong-arm methods.
We do not want to use them. S~ jt
depends entirely upon the Oppositicn
parties. Sir, this is the half point
that I wanted to make. Then, Sir,
they organised the ‘Bharat bandh’.
Did it keep anybody? The p=ople
have given the answer and it was g
complete flop. The people have given
the answer that the ‘Bharat bandh’
was not in the interest of the people
or the societv,

Then, Sir, my last point akovt
Agsam. I do not want to mentinn
Kerala because there is no time and,
wmoreover, I am directly concerned
with Assam. What is the situation

there now?
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SHEI HAREKRUSHNA MALLICK:

A minority Government is there.
it fafgama a1 oy s A

SHRIMATI SAROJ KXHAPARDE
(Maharashtra): You please hear him,
Mr. Mallick, and then make a remark,
Otherwise, there is no meaning.

SHRI BIPINPAL DAS: Mr. Mal-
lick, first you try to understand anil
then make a rer ak., You may make
any remark. I dn not mind, But first

try to understand anq then make any

remark ~ First, Sir, there was an
alliance which was organised with
Mr, Sarat Chandra Sinha as the
leader of the alliance which
was a conglomeration of parties.

The alliance claims 65 members. But
I challenge from the floor of this
House Mr. Sinha or anybody from
that side to physically present those
65 members before the Governor. I
challenge. What is really happening
is this: Mr. Sinha takes seven mem-
bers or so with him and he shows
them to ihe Governor saying, “Sir,
these are my supporters”. They say,
“Yes, yes”, or they keep quiet. The
moment Mr. Sinha goes, they tell the
Governor, “Sir, we are not with the
alliance”. Unfortunately, Mr. Sinha
lives in a house... (Interruptions)

SHRIMATI SAROJ KHAPARDE:
Mr, Mallick, please listen. ( Interrup-
tions)

SHRI HAREKRUSHNA MALILICK:
Sir, I want to rise on a submission,

MR, DEPUTY CHAIRMAN, Please
let him speak.

SHRI HAREKRUSHNA MALLICK:
What happened in Kerala we know
and what happened in Assam also we
know. Whatever he says about Assam
is only a satire. (Interruptions)

. SHRI BIPINPAL DAS: Sir, the
tragedy is that Mr. Sinha keeps two
doors in his house open, oneg, the
front door, and the other, the back
door. They come by the front dcor
and go away by the back door. No
body remains! This is the position.
How many remained now? The CPI
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says, “We* will support the Govern-
ment, but will not joint the Mins.
try”. The CPM is not joining; CPI---
no; CPM—no; SUC—no; Janata—no;
RCPI—no. The only support he is
getting is from his group, one him-
self and then two o'bers. So, he has
got the support of two Cong. (S5)
members, one Lok Dal man and him-
self included, it comes to four. Sn,
Mr, Sinha can form a four-man Minis-
try and nothing more than that. Can
any Governor allow such a Govern-
ment to be formed by a group which
is palpably, knowingly, openly, very
clearly, an unstable government? On
the o'her hand, the people want a
popular Ministry. The Governor
himself wants a popular Ministry. He
does not want a bureaucratic' rule,
Being a politician by training, he does
not like the bureaucratic rule. Feople
do not like the bureaucratic rule.
They demand a popular Ministry
there and, therefore, ultimately, he
was compelled, under the circum-
stances, to ask the single largest parly
in the House to form the Ministry
there. This is the only democratic
way of doing it. When he is not sure
of a majority government there, when
he is not sure of the majority of any
group there, he gives the chance to
the single largest party to form the
Minisiry there and this is the only
democratic way open to a Governor,
Now, it is for Mr. Gogoi to prova his
majority in the House. They said,
“Call the Assembly”. The Assembly
has been called on the 17th of March.
Either Mr. Gogoi proves his majority
or he goes. This is the democratic
way, Then, why do you blame the
_Governor? I cannot understand this.
My friends like Shri Dinesh Goswami
and others like him passed some un-
kind remarks, uncharitable remarks,
against the Governor, the new Gover-
nor, That is very unfortunate. What
can the Governor do under the cir-
cumstances? It is for Mr. Gogol tn
prove his majority. -

SHRI HAREKRUSHNA MALLICK:
Or he can resign,
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SHRI BIPINPAL DAS: Now, Sir,
I may say one thing with satisfaction.
You may yourself go to Assam and
I may invite you and I would invite
Dr. Mallick also.

SHRI V. GOPALSAMY (Tamil
Nadu): What about others?

SHRI BIPINPAL DAS: Others
also. You go there and vou will see

that the political climate in the State
there now has improved very wmuch.
For the first time. the political parties
have been able 1, hold public meet-
ings without disturance. The Chief
Minister has addressed about six or
seven huge public meetings. ‘Huge’
is the word I am n»ot using. ‘Huge’
is the word used by ‘Assam Tribune’
which is no* very friendly to us No
disturbance, No CRP. The CRP has
almost been  withdrawn from the
State, except from vital installations
like oil refineries, etc. Government
employees are being released one by
one after examining each case on
merit. On top of it, the Assam Tii-
bune, which was very critical of cur
party and a supporter of the move-
ment, has editorially welcomed the
formation of this Ministry. (Interrup-
tions) Can you imagine that a paper
like the Assam Tribune will welcome
the formation of the Ministry? (In-
terruptions) Every time you go
there, you will see the public meet-
ings. Previously nobody cculd hold
a public meeting. Nobody was allow-
ed. The political climate in that
sense has improved. And 1 mus! also
congratulate the students for the role
which is being played by the student
leaders of the movement, They have
also come to consiyuctive lines.
Recentl they drew up plans for
building roads, clearing up slums, and
so on. They have also come on to
constructive lines. More than that,
they are now at the negotiation
table with the Government. The
Government is always for negotia-
tions. And they are continuing these
negotiations, so both the parties
are at the negotiating table, There-
fore, we must be very -careful,

e
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very restrained, in what we say about
Assam situation. I only hope and
wish that all these negotiations go-
ing on between the Government and
the leaders of the agitation will bear
fruit and some kind of amicable
settlement will be arrived at and the
political situation in Assam will im-
prove further, and that ultimately
the people of Assam will get an
opportunity to elect their represen-
tatives to the Lok Sabha.

MR, DEPUTY CHAIRMAN: Mr,
Buddha Priya Maurya.
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SHRIMATI SAROJ KHAPARDE:
Please give him more time. (Inter-
Tuptions)

Y ggawafe : d F7 3w
qIN. 733 AEq AFA Ak § Ana
T €1 T § aed Far W g
One or two minutes I can adjust
here and there. (Interruptions)

SHRI HAREKRUSHNA MALLICK:
Sir, it is very strange that when an
hon. Member starts, the Chair is
interfering. It is very strange that
there ig disturbance at the start it-
self. (Interruptions)
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“I now turn to some problems
concerning law and order. There
cannot be forward movement with-
out the assurance that national
energiegs are not frittered away on
agitations engineered by sectional
interests. Government are distressed
at the outrages perpetrated against
members of Scheduled Castes com-
munitiegs at some places and are
determined to ensure that all sec-
tiong of the population live in
safety and honour, The guilty will
be firmly dealt with. The problems
confronting these classes are part
of the larger socio-economic prob-
lems of the country. The fullest
cooperation of the public necessary
to fight against the forces of com-
munalism and casteism, who are
often in league with anti-socia] ele-
ments. Programmeg for the integ-
rated socio-economic development
of Scheduled Casteg and Scheduled
Tribes and weaker sectiong have
been intensified and much larger
outlays than ever before have been
provided. Their implementation will
be closely monitored.”
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“If we wish to maintain demo-
cracy not merely in form but also
in fact, what must we do? The first
thing, in my judgment we should
do is to hold fast to the constitu-
tional methods of achieving our
social and economic objectives. It
mieans we must abandon the bloody
method of revolution. It means that
we must abandon the method of
civil disobedience, mnon-cooperation
and Satyagraha. When there was
no way left for constitutional me-
thods for achieving economic and
social objectives, there wag a great
deal of justificalion for wunconsti-
tutiona] methods. But where con-
stitutional methods are open, there
can be no justification for these un-
constitutional methods These me-

- thods are nothing but the grammer
of anarchy and the sooner they are
abandoned the better for us.”
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wfrarst & miagl @ gam ga s@r
qr | FEIA o FATHE AT | IF
4 g arafe ar &€ fax ol
g, 738 ¢ fa% A IR Gt
F1 A8 &, gas =15 9, fa% adl &
AN & FeATFIE &1, 9@t ¢ gf-
gra famfgal & s[ar aidt § arq
¥ g¥ATY TFY  gAT JA_ATY TR
FIA A W FTZW A o=mab 9T
nfagt 3 Ak 2 fageg arar grga
AFITET A favary a9 3 F N 3
1 Mfagr gard ff N 18 F)
Frq A AITH« /A frg 97 1 ZR¥
F1E 01 9% 39 qaAg & AIEqIET
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. ZEATHIE T AgY @ WgF 91 9 45y
FqT ArgT AvAHT & 4w § gfa-
af3d Farq o 10 AFTAORE F A
I 7 wevrg gig fagr @ @«
FZ D AVSIET T AF AR
wifes  Farst 7, aagr AR
AFT AT Frfeal A agr w2 an@are
FT A Wi F AT IIAF W &7
Tosre Farar a1 @ AE W faw 3a
anra wzatHy F1 Al § | § gear
g1 g 313 f& femw w2 ¥ ats

‘Efi?f A A a9 vafa adl

. € A& W Any F fFEEIar 31 a4
# A% § fx < gafa ars I
e Ara ) avel 7§
M FT 8774 39 W A g,
oe vegafa gar F¥&F A mifea
AR F AT T A AT ST Y B
FART ST 42T fRAT 0371 . 94F a1g
T gearste go &, fa% avd §
T A A A am g a8 fa%

"R s Fpa a3 @ 33w «Arar 19,
gaf fax & & 1da3 avg 3 3awr
fasra fear ara 1 § agf o Faa
gy 931 197 @31 AT § 1 498
T BHIE a7, T1 IF1 A TG
g Sy ~E A ) wEF o F A
Fa FAT AT F, Faw  mfEa
anrs AgTg g T ? AN a¥
FM agf 9% ? HaT FqdA Faar ¢ 1w
wT WA e § gwaARE DI @
e ate) a1 F18: AN, e AN
qUTA HA A9 F1 9% 9T IHA
agi 4%, ax Fww Ad Ww FE
e afdl KA @) &, Y A
wrd & M gdy Al WA FE R Aar
wg @, wer qq Ad & 1+ § Fam

n fagza ag @eAr =gar g fa owrs
T AU AMA *) G, g F9F A

gra @ faa, 4 Fa7 ag Faral
gt § 5 AWy anTs F) anearHi

A,
T
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F wadifas 37Ra ¥ na @§.fA,
g1t Azl gy W ¥ &FaAr g
favat 2at 3 1 ssEs U S AR
F7a FTAT TRIL | FaF) a6 FAT
zafar Fa1e 3 f5 9w ang &
w7 9 | fagre & w@F a1 9, F98)
Agl A% | ww § gewrate @A,
agl 2%, AT ET § Wt W. ..
Afaa A fas avg @ =R W
@1 %77 3 fA0 9gag @ v@ avg
3 aasfiaq w1 W o9ga ST &)
T4 I ¥ WA ANT qrar A€ &
F3T ghA TR asmvar @ faar g ?
I PWRAT & fwar gar @ Fwr
fazgra & fo mrs g4 8w H o
AW F Y@ d AT 35 FLE
gata & A 9% & fagles aree
#T foagies gz # Aaig ¥ @
%% %% 70-80 37 90 HEIT 5, 7
Fdr T | AT ZHA TEAT TEATIAT |
fargra, =fz gad g Uvifas
TALTA A SOIT AT @ AT A
AU HT @A A AT | R T FS
3 H gearaic gatag adt gar 1 4§
32 999 | RFTART il §) FE F9F
AIAT ITA F AT AFTAT =ATRAr F AN
fse srag g gargarargy @al s M)
narent nig A ;AT EH AT |WIFIT L.
370+ 431 78 areaar g fe arfasrz AR
FA337, TR SIFE A TR-
fasq, J0AT qra-mrg - 37 wad,
QYT AR AATA SqTIT g A strfaare
F) FHITAT T | T3 Tregfaar agraar
atgr Y § T4 99 H F) FIA A1 9g0
g 1.1 2 “ag TR F fag i wrer &
FTATAAT §, AT AR freA Tl N
@y AN JEw A4 g, aHF AQ
TS A ARG & qEr ¢ | H A]
Fgar I1gar g 5 fog av § om0
sify fg oo o AR ¥, AR OF
ot agar A g foawr a9 e
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(= @z fom =)

™ ® 1 g oud & w@ad X
g9 I @ g T mae figeg
g% @ar fgegeara a1 far g oak
fertafe fer gy awdlt §,  ar
sifeaife fredt & =ifgm 1 gar
F X INT 48 § 5 oww faegal
® o W oWy aw we wfgu
o Y |w R & Wi wEwd
Tiw W oA wid qmAer wifgw
v oW zafao fear g f& T o
ga ¥ A A o @ "I v
aqF, 1945 H WEEHT TEr N N
ag ¥ AT |

sifng . & @R ana s
go #wagdT &F A fawiv & uy
7T FZ FWE WT A GWLHT 4T §3
STHT WEAT | FAT TIRE  IASHT
§ foq gz wodr o9 # Fd-
U wIFadr W oTHIw fFuT, 99
qar g wfems F@Y § oawr
g7 | g e 97 fa—

“The castes are anti-national] in
the first bplace, because they bring
about separation in social life.
They are anti-national also because
they generate jealousy and anti-
pathy between caste and caste. But
we must overcome all these defects
if we wish to become a nation in
reality, for fraternity can be a fact
only when there is a nation. With-
out fraternity equality and liberty
will be no deeper than g coat of
paint”

A, TAWRT To  HFAITHT
7 ag faar snfge v oY gy faer
wifgw sufaw Y N f& saer  feard
7T a1 TR o#&T W armr ¥

q /AT gETE T, vy, W
IJau gy F 5w @ § mfw
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FEIK T T P TFAT § | UL~

ofs St X FIT TG FEAES AT

N Traar Y @ g | 9T &L -
T oggy ATQ ¥W TEH wW@T g N

afrs zax g § T g W

dgar v R ozEw A% @ ¥

IAT T

sy, T @ gar &Y g,
faar e femg 50 go, wfes
NI W GI AT FT T GG
fogr w1 wFar § 1 WA, AU a8
wgar § o fow aRgd & a@  §AT-
FE gg, AITR FT gQAFE gAT,
AT FT gATFTT AT, FAEY ARIA
# &% wgr o9t glowd F 9} {H—
wvar gt v fedr o fofafmms v
gt w@y w1 #fewe d W
g, s, #Y g ar e fedt ot
fafafoas &1 gfawrer <@x &1
afgwrr 7 W 1 fadd ot ghamie
g afer & /Y ST | AT qHIW
gl aifye & T wid, @ &

FL a1 1 ghrare T ¥ oW S
& anifem gfaare @ mawr FT IEE
g, mre el qag ¥ @ 3T
am gfamd A arfem wf v
FOEA, A AW, ¥ gEE § H—
T w1 § Ay, vEw w0
16,726 gae & 1 F®  gMae,
7Z q3H, TH-Ar, -A«y,  faraa
g5 a¥ fw  Ydmafes J99
Wt AR f& o § 1 98 16,726
£ ) 9} S9T W®w ¥ 5,70,603
El

A, ¥ gaT g o ol
g w1 goAw @ar &, ==
ghamrt w1 50 wfy @ &€
a7 Sifgg A gan ¥ 25 gfwa
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WIET FITTH UT AwE W I
s w1 fear wrar =ifgw 0 zEd
ATz 7 §F G g1 WA |

¥ oqg Y uwm fraeg g &
it JAw gge 1 &fagm #F
Agq AwgT ¥ @, gA@ @A wAgd
# T T T aRy Fgite gAd
2ar ar fx 1974, 1975 HIX
1976 ¥ UTT F(qT FTHX ¥ G
qIgL F A qA FY, A ST
ot F Uy F ¥y ) fFw AW
o=% WIT mIAF F T T FHEIT
TR ¥ B & gafag & =g
fe ags sramear g & wdm A
dfagm & 7aq qgw W s fear
ST |

saq, T F AT ORI
wg ®¢ & [ror Fear f§ oarw
FIFIT——F0F qfaars 7 a0 46
wreg g wX faegd zradt €,
Fez # TIFTL T fyARrd sradt g
feer FeEH UT AGE I A
T FAT WX IAFT fagrg FEAT
gfaq wrey aEI. ... (w=a =
=)

Sfradq, aq g9 faqe ¥ @@
®L g t F @ awar & Fdl
T 91 I9Y FA g7 F faq
ar =g, & ag fAagT FIar Fgar
o7 | SIgi FF AT FET F AT
&, Iq ST 97 T3 Siam g, A AT
qEre #1 faermd Sradr g,
foar & cefafredma & a7 fae-
A TFA FEY W IF WA Ay
FLEIT & FIT faedgrdy sy g
o I T I & S frged mwal
F WA W

S, § s g@l g A
§T qrEar g—agd waw | Agd

I F WG ¥ G99 @, g

I1 MAR. 1982)
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# & ey § F oS Tl
g F AR F 9 23 W 25 F
faeqre & agrar | F 9EHT FRE
FIF IF A7 B QWT @IIT AR
FET TG Afdw A T A0

- Zr Argar § fF oW dadl wisR

% gt Fies w1 SqIAIRE 99q A
2 vq% 3IWT gw @we g fedr o
a9 ¥F 98 SAAHE 999 6
FFEI WX AR GAIT FTgAAT
F fag qof farwr g1 &war & 0
gdr afifeafe # siwq, o9 f§ oF
fase & peaC-Hies qgi YT ZTIAI

FHTAT J1F SqfEy g AFL AT
*(Secretary General of the Inter-
national Jurists)’

¥ fay go §—an o= fafgaa zrAw
gfear & =T T@T ¥ FAX TR
FT a%q ¢ | 32 49 500 fafqaq
AT g ¥ wiar § 1 AW, F9
g awg # ufcfeafy & = @
q7g & gitfeafa & @i § w9 &
“qd g’ AR w1 @R, waswE
Tg g dr @ g, @< q
afgardy =fa qerg @ e
a9 Iy I W A gAw afz-
feafqar §—zw  affeafedt § oF
faar wawm wifgx o & 1 F
ArRar g, 9 o FF A W
faar #gf gry 1 S I gy
TJ® ¥ g arg & foar afFs o=
fasgir =fm w1 zea  feer
g & sifgg 1 g I & A
& 7 T g7 AW F A"
fergeain &  Iefviem AT A &
wsE Fg A, WL IF  FwE A
gigmfy § S5 fa=wl &1 e
FU& g@ w€gde W femr gt —

“T4 ig tragic that the world
spending on armaments today is
double that op education and 3
times that on public health, This
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[ 37 fyx #td]

massive stockpiling of sophisticated
weaponry and the poverty that is
resulted from its accumulation toge-
ther constitute the gravest threat
to global stability.” -

Aiaq, & om0 ¥ fadas w4
oM, AIJA WO FANFT F Py
a fafsrg v 1978 H SAFT Fa
FfgFt Joea FT gwe 111 fafaas
grad & qr ; 1981 ¥ 239
fafaas =@d & mar ; 1982 ¥
532 fafetr oo & 1 W3 7 Paer
Foeq & frg @q 1983 § I &Y
QST 705 fAiEaT Tad  w@d
F9 &7 &1 oNw, wwaE & yeaw
Ffager q97q ¥ wF W1 fyare ¥
@ 15,000 T WEH FAFA J9+9
oAl gaed # ST F fre g,
30 Frx  aF WA fged I
arg & W7 W 3@ g ¥ gfar
g1 d) oNwa, & 5w & faaw Fw
qigm. 9@ ¥ avg 31 faaows g
g, A wg oI ¥ Fgg|
9 gl @ @fsaa gfme Som
QHo THo—20 &9 AR AT, 2T
9 F uFaw § afas A7 w5
gren &, =9 avg a1 afvfeafast
g o qE aFY g1 WY Lo @A
Qo ¥ WEE ME ISefem W

11,1 faferas swd @, foas
HgT qg F el F IV @Al
dw fam & wsww Iw fEAr §
o, za afefenfe § o o gamR
q@ig ¥ feamnfay # #iv qifFets
¥ smvwr & ghuare  Twgr fro
s v & @ gF 3§ §Fe &
yAxEr #ZF ¢ gad ) #r o Ao
A S faewer qr 3w §FE T
QI ¥~ A AA AfFA 48 FHE ST
¥ qy T & SR fram &
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TF AT FN, A g5 51 g9 WEf
aFdt &, g9 F FaTq T & IAY
ER G O 1 I S -4
fog @rar #+§ § @ gww dar fr
1962 % z@&@i &, SEr fa=reygiT Fr
q5g & W19 F BT gL W AV
At ¥ 97 wE 4v ) 1957 #
ag fa=reme W &, 1960 ¥ I
famretarer wg o | 5 fgrgmara
¥ g F1 gEv w5, & 9w
FG H AT S | XfFw e
dgr sNFA, &5 7 SiEaT 8 gwIR
fgars gu=n frar @ 39 ga9 Qmﬂ
FiF——45 fFAMET Gt 24 ¥ &
fgare & dre  gdr  dF 4
sy, & oarfeeats F @iy #
g fawre T@ET gue FT oA )

EE - . < v

2 P

strq, afeesw &1 @i qF
qAT g, TH-16 aga g dfgfea
F9 §, agT & GEVRE aTEY & |
gifpeaTe & Al-EIT g3 & FIX ¥§
i ara g, 92 faspe gAEeT w ag
g1 gfevr ot 2 ag FE G FAE
Mt FE femt 7Ef F@ar ) a8 a¥
RO & &) ghearr § 7 gaar
gt} feere zEATE gC g1 HAHT
F 1977 F FEAFT W T 1947
#, 84, 1965 ¥ HT ¥, 1971 ¥
ga1e fgens nfesam J s& ghaardd
FT zeawTe fwar &1 0 o gy
feq sT 3 & @ W gy faars
eyt feg wraw | SfEs 3@ a7
g fAdi 3 Al-uv 99 F T H
go AwifFar g FEf | qF aeg
g B arfeeens & gaear w99 &
fore fgrgeams & 1048 8 AFT WS
aF FgT Ffww 7, AL oF fF
SE WIS ErE geet A 9, q=
A ag Ffemw & & AeAv dae
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B afFe o & Ft 9w g ?
arfseats N6 g Faifs arfesmw
oAYFET F IWX 97 @« W@
AT IJAFT FIGAS  FAHY @ w4l

g

Falc 3 gt ¥ fawen da
¥ 3 fear mar o f& zawr 9w
feeY €Y ®TH 97 w7 vy STOM
afen &8 awg gw fF aew
ITH FATA F AT TH FIINIT
F AN £ FZ WG| INF ANH
Rt & fawre A arg € 0wl
97 foxq SeA@  FET AT AT
afer gug g =& &, F1E wEar
& B WER ¥ gy q'T =gw
fr waaT gug fayr f& ages modr
g ¢& avg ¥ gFT F 49 |

ST, F@ AT ISET 20 R
FEFA FT AR A AT ATE
T owAT A M agg AT T@
AT @ ;YT IIAU 7 s,
gg 20 FAT Faww AT §, Al
F1 gaeeel | o8 9 gaY FaET g
&7 wwg? ¥ fag AFmw Fag
20 AT FEFA FT wew § wifag
WA & FA | 5Z & ITH
qge FOgM ? IR A9 AT
20 AR-FTAIT FT AqifF IqF fauT
g T=FT 7 " AT | A AL
IAF TFI F AT oM F 0 O
N F g ¥ fow wvF Foawa ¥
W F AT AG FEAT AqQAT §
Fifs S mIA wgarw el av
qQIF I gEAT g AW MY #Y
T HA S & JAVE T qFAT T,
g HAT 20 AT FTAFT &1 qHH
FATAT & @ AFA 9% ;T grag Ay
g1 & 3IF A §oad qwo

(wma £ =2)
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sitqq, @ga @ AN qF TEH
Fgar 4r, dfww D & frg qwm
7@t &1 w4 qu fawr, 57 awd @
3 & aga & v owad @ g
s, wifg® JEar g & @
FT W E ... (wram)

P Y =T e . }

s, TF @ Fifawdr A
93 gu § | 35 &4 TF IEN
gr@tfae ayawd #v giy g faerd
T SIARAT &SI LA B
fargely &7 orw & AFY, WS AT
mfry F33 wA §—

‘I WA NN d qara Wik,
sifaft wqq E@ra® qgoaran ?

afes wis gg =rfa &79 = €
97 3¢ wan fregaa § A7 sw7
0 2@ f& s w19 71 fra awg
& foear wgr, Fat gwr A"
TREHT FT qrg 7@l fEar ? =g
UF sifeaaTd gA 9t | ag FEar
qr Sfagets GHIS T TIMART FAT )
W &, foas w17 N dqigr fur ?
Ftw § fags mfsat 1 aar faar?
g7 g fagy gfegidt |1 aer ?
o wifys amy £ gg-ferg ot
F, SAITAT F WA 9T AEHAT
Tgf ST gEar )

i

- me—
il

S, T weEl F WA
¥ wudFT F gy wgl 97 mOn
AW fe=rT @ AFA—uEN [\
A =17 fame saer ¥ fag, Tad fg
RAFT FYT ATAT ge § HAAM@
o IFIIAT TIEs, F 3§ 9T T@&F
93w & wey gl 97 fguswm g,
FT g FToFEATE A Al
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[=t 31 faz #ix]

F FWagor 9T AT ¥,  IIAC
229 ¥ 743 FIF gT WIF 97N
FATE .

= qey fasy TSt (v ):
AT ITTATERT AR, 13 TI”
faai & Uswid & wfwwew 9T T/
qgq ¥ g7 97 & g ! F||T FAR
F aqF F A fadw o F giedEg
Fig A IFT F 9T qAA 77 FAI
ggar € fF gfr T @ A F am
GRS (- £
¥ 3 gHAr AT T ORI W@
& gra @ 97 Fd fgenrd o gEdr
R F A 7 ga § o wal ¥
SATO H SATAT A fIAT §F FO0Q>
g, #a? &y asde frer W AW
T I® ¥ A ar guTy F fag
W OF SArfa JAr I | [IAER,
gAR | F fa0g 99 F AT 99
qger afsr # wy § fagar A9
aafew was ama fear 0 g
W A AT, GATX T FY TqT qaAT
g qEf A gwrd wRerd 9w
gadr dfe # @it § S wadi ¥
TS AGL, qEEATHT A @5 A@
fegardfl afer 97 & qav 1 o=
X oy At €1 sy &
s ¥ frexr @ A7 gf fw
gaafeat =1 for & Sv 3 fadw
9§ aeriow fewmr Y A
¥ sy B wifrw & @) Afwr g
fagarg § —

‘Frfr Y Afgw Ay A O Far o g,
ag uF for q@gr QAT & 9y g

qrET, AfFMNT F el useafy
¥ faQw g &Y T FIA &Y qrEd
g oag famm & Fgwdi ¥
T A &Y wiigs yaear a1 #wR
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3% AT ¥ fag, 3w & qral api
F q{Ar HR wEwd Fr fRerd
F fag gar & @ gq & TA
fasre o ag 1 ag FE A4 A
g G T 1 14 7T, 1980
F KT IX W@ A VAR FaAT AT
=T wrer garer wary @iEr ol
a TR T O F ogENES FS
gC¢ & 41 : I Quote;

“The goal before the nation was
to build a strong. self-coniident, self-
reliant, independent India. Come,
now let us all work together.”

I again quote;

“There is no room for cynicism or
indifference, Our country needs the
healing touch. We must all unite in
a common effort to solve the prob-
lems of different sections of our peo-
ple and differeny regions of our
country »

1 again quote:

“This is too stupendoug a task to
allow any time or scope for mutual
recrimination ang vindictiveness.
Divisive urges should be tempered
with the spirit of conciliation.
Malice and the politics of hate are
selfdestructive, Equally alien to the
real task ahead are the oft-repeated
confrontations, such as, rural versus
urban, agriculture versus industry,
labour versug capital, and the multi-
farious configurationg among castes
and communities. We have only one
adversary—social and economic in-
justice. We have only one goal; to
build a strong, self-confident, gelf-
reliant, independent India Come,
now let ug all work together.”

Tma, favw wg ¥ fog 9w §
URgt F gm T & 94T Iraw
F AFIUAT faor #r OATE T AT
# FAw A § I AQ A ATTRE

<
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¥ gz st @y T fear g
N FAT AA-WIfT D 1 omRd
F wRT AT At F oww, fwgrAr
F g AR WEA H WA aEl &
¥ OF GfAT 931 FW F Frfd
T AT TAY § R owgrase
F ART F 3§ 990 fRAT AT
77| 39 2 F feaAt § g9 [
# Fgdr g Wl F mwadw dar
FIY Y ST qa0 A T 1 Aifasw
M qfrady qF A F I ger FT
*%sr & frpaAt @1 @ faarw &
IE WX AN A ICH AT FY
Fifoa & w4 | wA-mdr Far i@
¥ W3, FAIQ ‘82 H R A
¥ weaT ‘q7T FT FIAZA BT IGIA
~grfar &7 faar f5 a8 37 A fa
FFHIF A UFAT AT 21 UF T
wewfa o # FH T4,
TE ATH T g AAAl ;oA
F FA AWM, T AT IZ FE T
amr fF odr g qrar § A w0
gl @ AR Y w7
T, IIT F A, gefema
fao 1 guT FIX A AT |
fog ag & gaednfs & swT g
FEIT 7@, 58 a@ ¥ N gl
aEME 9T UF JA@ 7 gw ¥ HIAW
AG FreAd A e, WAy
oTF THTES giAdd TFE A7 qid Fa
¥ gl g1 ¥ I F1 faag Har
qIT, I9 IF WT qIrAIC TGS
gy, wEERIfr 9T FEw g #
FFY | AFFET TATT IT AIQA D
qrz g w7  f usgnfy ¥ [ Ay
iy ATFRIT Fr AT FT 307 FW Y
gy wfawenr ¥ 97 qam afawal
Fr aee W fa fear & g ®
fred ©F T F w ITAfeaal
X g & gifes ¥ &1 (a7 o
") wrar, § oafed dfw &
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e § o@er gur g, Afew faw
@ T AT A ogwg qE T
I quote from Presidential Address:
“1981-82 F AIA H FATU FA
qT a9qF gAr § 1 gfvar o ®
ArfaF AT AF TN F A1
T F AT RIFREE AT
F fear mar g A @I FogAR
qfaardt g ¥ gaw & A goifuw
N-gd FEAT F oA FY g
97 g7 AR fewrs qar sarar gAh
21 T B O - o

AMAAL, AW, 9F A S, qrar
T afg g7 3@ @1 foosr @& 9T
F ORI A T IGT FIET AT FY
g gy, fag aw ¥ gffax
Aot & faw &= @ wr g, e
9% ¥ IW W F AT e
F g1 § ww G QY A wdamlw
39 & qia-grg gw sfafaafor qew
a1 g gREwa Tmw 1 faw
Y ¥ WeFT @1 QR E g ey
gafe @1 ofmw g oW z®
arg ® ardr gfwar F war g, faum
F foaar wwfeir 2w § W= 3
THEST g AR} TE feely A A1 Frwa
#, g Mg T @ HT ACAT AT
fp gn o ag 1w § oy
I frqg I@ ¥ AW F79 FgET 2
TR AT Fag W frw oaw 9 @@
dor fgg ok g &
R E A AT ZAT gMT IH A
gAY FEFA FT @ICEATE 9L, IT
g F AW g1 (¥R # A
o A AT ;T WA AT g
fag g ¥ /T4 FEW F =Y
g S H,  sadiaw
Trag ¥, fres guw W #, faw
ot 1 s ww gar &, sk
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. [# Gem fasg <
T 4, wwfe fF3 g@ qwi 7, =709
W A ww fAery iy | A, W
a7 & wEger faar o o ow
faan smdy gfer wigy & woAY
907 A JMATF FIT gFEE N
EG gT Fgr 41, 1 quote:

“Two problems,, food security and
agricultural production, took the
whole of the first session. On this
issue Cancun reached the maximum
consensug because there was no
question of two opinions or shades
of opinion, The main conclusions
were: eradication of hunger was an
obligation of the internationa] com-
munity; secondly, an international
assurance was given for increasing
food self-sufficient The importance
of population control was recog-
nised and it was decided to have
task forces to assist agricultural
programmes in developing coun-
tries which needed this type of

_help or which asked for them.”

qFET, 20 AT FAXT &
grew § WyEr o § fowg avwe §
zheams & ¥ § aEY g q&
F  fazm & o g @@l
YT FEN AT FGFT K SART
¥ Sq1ET JAF qFiA &7 &G &7
aas  STAl g, § wwast g fw
RN AT FIH Faw  WidE-
arfadgi  #t waREl  FT Hagear
7wt ¢ sfw wlwlm s
¥ v79 § FIv faor & A7 3@
gy W F FAST TAEI F ST
FT AT AFF TSHT T 1 HIRET,
FYTA AT F @ wEr GG |
afss & agar =wgar § B feen
gar &1 Tw FFQAq WeEE F) 7
1977 # 188 F¥{3E TAIH
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ge fa7d 34 @it AR W, 1978
% 230 FEgaw WAz gy famd
110 7 MR 7%, 1979 § 304
FFIT TR Y MT IAH 372
T I AA, 1980 § 421 FEYRA
Ay ge fam & 372 @W AW w4,
1981 § 251 FgaG AIF 30T
oT  IF® 181 Aw HIX T
T/ ogvg & 1977 & 9™ A
FHOaq WA 41, feah  wmEr
@IgE & qigAT @7 g TR o9l
IF 97 gHA OF qWE 41 T [T
Al SATT qrEf T 3% AW FIay
], for 7g & agt  wifgs
agedy F gy fREr 9dt AW
% oagh =g #Y gigrd s
T, 74T & wEAT F, UF gav
# ofg ziedg &Y qEAT ® A g
fear 1+ 7@ @ & fF =t
wiAdta wew  fagrd @ WA X
14 ®¥TGW F 3§ T A OARE
FE W fmig &1 ¥ Iy
f& ox wFiga  fesmr EiPs
39 17 A TEaT & fqr 5 fag
A § gHiAIAF sageqr &1 &g
fear mar 1977 v 1980 F
AW | qHET, § SR FEF
& @Ar wgwn, wfEw gERT gAT
g g & ogm oa@m & e
FHwm fasin & =T 9% =Gy
At IFEM W Fr SyTeAT  H)
AT z@ 3w A omifaw sedT
= fre o & wwifes fear &,
TEF W9 @ | fagw 1977 =T
1980 & ITwTw J &1 FHIWH
tarzz f&F 5§ #Wiw IAE
M F FIT 5 A fraaT Y =t
qET 1 ag gat &1 FOE
28 TG 46 FATT 943 TX AT
gEISY F B 7E 3 Ar@ 42
BT 515 T AT I9F a8 AFIST
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g1 fawetr 1 adiar fasar fmo sl
Sgt FAAAT F Ir swdr  sfee
T |} IR E £ wfr w9
faztt &1 sury fEqr mar T
Swart /@ 9asr gr ghew Wiy
Fr qeNIT F wiv A4 & gad
& owatg fwar -

& st G943 A A3 1 WY
e wgAr  wgwm fw o afess qar
Arodlo T ¥TZF T W Tgr
gure aret A @y FE g 1 AH

YTg wTaT g 5] WHIAT §Y 75 F
S& TF frdg @1+ &g ¥ wwaT

g1 f5 “93r g5z Fr 59, IV 9w
A S, I FH F w9, AT A7
F w7 w03 F wET -
T %! qfandr ¥ ogd DY ey
do @Yo Ty MET W & 1 @y
77 ¥ Stg qHlaw wf, ¥y 77 §
Sg g g ey 0 @ T
gfea ot § g1 gEREt sew
oA FA 1 35 I F [T AN
@ F eydeni F @erw fFAr
35 gT & AT AW AW F FE
femr =& & 1 Q@1 g W ¥R
AT q B aF AN HaT I gae
7iv W F osgo & g fe
FE Y | UET, swfg? & AT
Hrzr f& §T 77 § 9%T 80 IF
S I G T B I
5g € ¥ .. (==ww) a0 g=g
' S, FO WW oF; oSy, @R
A A Sy, AT A A GF
.. .. (ZmEaw)

SHRI HAREKRUSHNA MALLICK:
But why... (Interruptions)

THE  VICE-CHAIRMAN (DR
RAFIQ ZAKARIA): Please dom’t dis-
turb, Mr, Mallick.

SHRIMATI SAROJ KHAPARDE:
You were not born then, Mr. Mal-

lick...
(Interruptions)

ofr §raz fasx &t - sq 3hIT
A g A Al aF W F3d
¥ JU gag N w3 | WA g
g & O yag ¥ 9T, T FAA
R3AT I AT gAE &) wH W
qr, S AW A A )
frd fqgwd ard; o1 1 99 &
HFY ¥ GO mwm T IF JT AT
Rawgs 9r ga  wgl gU @
@ gfraer i ) gdy ATAaR
A Owdil, A% T3 [9E wtEy
G A W A | AF A vy
g R waF Iz @ e ANy
spfyawa araay aggn A agy ¥
B9 F5a & Ara-ghadt & faw oe @4t
f5a &1 @ /3% sga  arar =y
TtE ¥ KR A IF g1 &L AR
# sm o) T A Y Flo o Y
Argg & w2l & e @ F @wY
afcmifagsr wediewiay  AgT mrar
g 1 34 geare A, glagt & arOe
T F AT WA F e,
wrea & o wfawr, wRa @ wafw
M wra & @Y FC IWAT A
TEAre &gA) § di # Farar |rgar
g 5 s0d 9 ® fagu @ A
ATRT ST aFQAT g qfew A &M
& wyafawi | g1 qETEl ag
Fargr w1 wxar € 5 92 W
T fHRy & A YT AWIUST
fygeara aamy &, fae 3@ W
Wig & qrar fa% gr vEw arar
fgegeata saay & 3 fergeara
S qHT § | FE BB ArFa fawa
g4 FF g | @fRF  diame
TFATQHe IR & Fre gfagr A §9)
arsdl ® AT R ISR W
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[ &= fasd Thl]
FatTaT gy € & tavg @i &
a¥ and gay Anr: @ zafed arge
F am gaIt qet mig €1 #

g FgAl AEAr frogw S W

7 § fasd ) agFi 97 ga I
FIE E 1 B waar & fauqra
® FRT AW AF AW, AARgHT
R RAFIA FF § AT gA GIF
Aig-zga F oA TEF & 1 @
3 FUF A F AFFATAT FT gAA
A Aft fRar 8 1 TR wew X
arg A sl qfEar me F9al
gfp &% ar g2 T ¥ qra9e
Ay wA qa7 gwma faar fa
q AF amMF [T JMA W R
T AT TATT BT 4AGA $7 §F
mA ArwiEE @ wefea #@
g =AT gfRIr afg @1 Fm &
qar & gwrd widf 7 dar g s
dm o™ wgm gAr & 9% wfa
I AFIA A TWE? FIW FU
d Fgar g f&

EECUIE I CUN L

grat ¥ mem & |

T W A QAR B,

g FW FT 3 g |

AAAT AT AW JU,
T AF FIM g |

XA 92 YA ATE A,
faear ag @ § 1
T @ # faag
¥ wrg 91 nai o

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): I am afraid I am
-in ap akwarq position, As the Presid-
ing Officer I have to...

SHRI SYED SHAHABUDDIN (Bi-
har): Contro] your partymen,

T_H'B VICE-CHAIRMAN (DR.
'RAFT@ ZAKARIA):,..adhere to the

schedule that hag been given As the
mover of the Motion I would like
Members 10 speak as much ag they
want on this Motion, but I am afraid
I can’t and, therefore I seek your
co-operation

SHRI NARASINGHA  PRASAD
NANDA (Orissa): Your liberalism...
(Interruptions) -

SHRI V. VENKA (Tamil Naduw):
You are giving more time tp your peo-
ple.

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): There ig no
quesiion of giving more time to the
people because Congress(I) has &ill
got a lot of time. Yoy must realise
that time is given according to the
party, even if one Member takes a
little more time, Here the tlime is
given according to the party., - Mr.
Piloo Mody the other day took away
a major part of the time of the Janata
Party and he said “I will take it” and
nobody could prevent him. So, that is
not the point, The point is that this
allocation is being done on party
basis, I will now call upon Shrimzti
Purabi Mukhopadhyay to speak.

You have got only five minutes.

SHRIMATI PURABI MUKHO-
PADHYAY (West Bengal): I will
iry not to speak  because in five
minutes T cannot kven express one
thought.

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): I quite appre-
ciate it, but I am quite helpless,

SHRIMATI PURABI MUKHO-
PADHYAY: I know. And I abide by

the decision of my parly, which is all
right,

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): A little adjust-

"ment here and there is possible.

SHRIMATI PURABI MUKHO-
PADHYAY: In the ®President’s Ad-
dress we expected a realistic picture
of what ig happening inside the coun-
try at this moment, but the time at
by disposal will not permit to go
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into details. We find a general ero-
sion: erosion of human values, ero-
sion of our old values, erosion of
the parliamentary system, erosion of
tne dignhity and power of Parliament,
erosion of the High Courts and and
the Supreme Court, erosion of the
Election Commission. It is an all-
round erosion that we find every-
where, Serious-minded MPs should
seriously think where it iy leading to,
Minority Governments are being ins-
talled, defectiong are openly encour-
aged. Thege are very bad signs.
Whosoever does it, should be re~
frained from doing it,

Sir, we have heard the Budget
speech presented by the new Finance
Minister, Shri Pranab Mukherjee. I
find it is a compromise, They have
tried to make a compromise between
what they should have and what
they should not have. So there is
nothing new in the Budget and I find
that it has not been realistic also. If

it was realistic, there would have
been much more allocation op vital
sectorg affecting ©people’s everyday

needs. I am glad that Defence has got
a good priority this time; at 1least
about Rs, 500 crores have been in-
creased ip the allocation 1o the Def-
ence Ministry, What I fee] is that,
according to the present needs of the
country, Defence should have got the
top-most priority. 1 ‘have been asso-
ciated with defence preparations and
through the Public Accounts Com-
mittee I have noticed that though we
have the best talent, the resources
are very inadequate. So we cannot
get fully prepared to meet any even-
{ualities. Even this Rs. 500 crores
additional allocation that has been
made thig year will not, T am afraid,
do justice to the three wings of De-
fence, the Army, the Navy and the
Air Force. We had been to the De-
fence institutions through out the
country and we have found what
Waautiful work they are doing, what
important work they are doing. and
country can be proud of the talent
that we have in ou, defence institu-
tions, whether it is anti-aircraft mis-
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sile or new ammunition or building
of a new structure for the helicopters
or in the Navy. The Navy hag been
fully ignored The Indian Ocean be-
ing what it is I feel that it was im-
perative for the Finance Minister {0
allocate more fundg to the Navy be-
cause the Andamans are only 80 kms.
from Thailand and other internationa:
borders. It would have been neces-
sary to have more speedy boats,

more interception missiles, but the
Navy has been given very little

allocation.

Then I come to tne imposition of
the wealth tax. Sir, the market value
of a small house built for Rs 30,000
has now risen tg Rs. 2 lakhs or some-
where even Rs. 3 lakhs. So to impose
that kind of wealth tax on people
having a gmall, old housde is something
unjust; and also they will be liable
to pay death duty on the same wealth,
Sir, 95 per cent of the people who
are assesdees of wealth tax are in
the category of Rs. one lakh to Rs.
five lakhs. The ceiling could have
been raised. And in the remaining &
per cent. there are only about 17,500
persons and families. (Interruptions)
Sir, you have given me only five
minutes and if you yourself talk so
much, 1 feel mentally disturbed I do
not know what I am speaking.

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): I om sorry, I
am not talking, The Memberg are
coming, wanting to know the posi-
tion. What do you expect me to do?
I cannot drive them away.

SHRIMATI HAMIDA HABIBUL-
LAH (Uttar Pradesh): Why is she so
disturbed?

SHRIMATI PURABI MUKHO-
PADHYAY: I do not think you are
ever disturbed. But I do. I am a
serious parliamentarian, If T feel
that evepn the Minister or the Chair-
man is not paying attention, what Is
the use of whatever I am speaking?
(Interruptions)
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_THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): Please I appre-
ciate what you are saying.

SHRIMATI PURABI MUKHO-
PADHYAY: Five per cent of the
people whg pay the wealth-tax, are
those whose wealth exceeds Rs. 5
lakhs. So, the Government should
impose more taxes on tnose five per
cent to give relief to 95 per cent of
the people whose wealth is below
Rs. 2 lakhs or just about Rs. 2 lakhs.
That is an unwise thing that the
Government has done, that it has
raised the limit up to Rs., 1,50.000
only. I am not pleading for the rich
people who pay the wealth-tax but
those who are in the poor stratum.
‘They have a house the valuation of
which was made 20 years ago at
only Rs 30,000, but the valuation of
which at present is more than Rs, 2
lakhg or Rs. 2.5 lakhs. These people
will also be liable to pay both the
wealth-tax and the death-tax on the
property When we will discuss the
Budget, we will have an opportunity
to elaborate this point.

In today’s context whep values are
being eroded, I find that we are not
seriously paying attention to our
public conduct as well ag our private
conduct. Wg are creating not only
-displeasure in thle mind of the peo-
ple but we are creating distrust in
the mind of the people by our both
the private and the public conduct.
We should see to it that we re-
establish the image that we had in
the past, before the Independence
came, the image of the freedom
fighters. We may not reach up to
that standard, but at least when we
are in the public life, our personal
conduct, our personal behaviour, our
behaviour as the Members of Parlia-
ment, ag the representatives of the
people, should be very high indeed.
(Time bell rings)

|

You have rung the bell I am sit- (

~ting down. Thank you.

T-
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THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): No. no. You
can take one or tweo minutes more,

SHRIMATI PURABI MUKHO-
PADHYAY: That is all right

SHRI SYED SHAHABUDDIN:
Mr. Vice-Chairman, I rise to speak
on thig Motion, more in sorrow than
in anger, more in pain than in pro-
test, because I feel that the Presi-
dent’s Address does not mirror the
reality or place on record the Presi-
dent’s awareness of the rumblings
of the volcano that is simmering
under the pile of statistics.

Mr. Vice-Chairman, as a «co-passen-
ger 1n the ship of the State, I have a
sense of apprehension—I do not say
I have a sense of doom, Sir, but a
sense of apprehension—that the ship
of the State is foundering on the

-rockg of economic stagnation, politi-

cal instability, social anar¢hy and
administrative insensitivity = There
seems to be lack of sense of direc-
tion, The captain seems to have lost
the magic touch.

Sometimes I wonder why the pro-
ceedings of this House are unrela-
ted to the reality with which we are
so familiar outside the House. I may
say, Sir, that there is no reference in
the Presidents Address to the culture
of corruption, the culture of viclence,
of inefficiency, of waste, of elitism,
of sycophancy that have emerged in
our country. And that is a pointer for
the timeg to come I know that the
hon, Prime Minister feelg that cor-
ruption, inflation, violence are all
global phenomena. I would suggest
to her with due respect that she
might alsp add that incompetence
and ineffictency are also a global
phenomena.

Mr. VicedChairman. throughout
these two years we have seen a
steady erosion of institutions We
have seen the Constitution writing
under an inspired campaign of deni-
gration, We ‘have 5seep the parlia-
mentary system being downgraded.
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- We have seen the Presidency being
deliberately brought down in the
esteem of the people. We have seen the
Ministers acting like lifeless puppets
with ne views and no will of their
-.own. We have seen somle Governors
of Stateg being cnanged in midnight
-coups and some acting as the tool of
- the Home Minister, almost like in
the old days when Subedars were
appointed We have seen Chief Min-
isters who, as soon as they become
Chief Ministers, become devoteeg of
the cult of the “rising son”. We have
a Chief Minister, whom I need not
name, who said that the Prime Min-
ister is a Goddess and should be
»worshipped. We have seen in this
couniry unknown, incompetent syco-
phants rising to the top of the pinna-
cle of power. I am remided of Hafiz
whep he wag talking about the days
of anarchy after the Mongo! inva-
sion of Iran; he talked about the
golden chaing round lhe necks of all
the asses.

Mr_ Vice-Chairman, we know that
in this country there are minority
Governmentg forced on the people.
We know that there are unstable
combinations which are racked by
internal dissensions. We know that
the parliamentary system and the
parliamentary norms thave lost their
value. The Garhwal electionp hag hot
been held. The Delhj election is not
being held I do not know the rea-
sons, We know that there is an at-
mosphere of confrontation between
the executive and the judiciary. The
power of transfer is being sought to
be used in order to destroy the
independence of the judiciary, as also
the power of confirmation and the
power of promotion, Ag for the
bureaucracy, today for the first time
I ‘near rumblings of revolt even in
the IAS. 1 see the judges going on
strike, on a pen-down strike or
threatening to go on strike We see
that the administration, as yoy rightly
said, hag not changed since the colo-
nial times, But who is responsible for
it? Have you ever asked that gques-
tion? We see the press under attack,
the press being treated ag the enemy,
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as the opposition, as the hostile force.
We sie the autonomy of the Election
Commission. the UPSC and any num-
ber of autonomoug institutions being
destroyed. We see the intelligentia
asking in a mood of despondency:
whither India? Where are We gomng
Which way are we turning? The Op-
posion has been called anti-national,
unpatriotic, as if patriotism was the
monogpoly of the Treasury benches
alone. We have been accused of not
co-operating with the Government I
would like to say only one sentence
on tnig point, If the Treasury benches
seek our co-operation in formulating
a policy on a matter of national con~
cern, we shall co-operate with them
in implementing that policy. But if
you do mnot wish to seek our co-
operation in formulating the policy,
why should you eXpect ocur co-
operation in implementing what you
unilaterally decide?

Mr. Vice-Chairman, we have seen
the police force in all its brutality.
It hag become a parasitic force; it
hag almost become a Fascist force; it
tas become an anti-social force, And
our expenditure on it, if you look
up the budgets, has gone up with
every passing year.

I would like to ask you: are the
people today after two years happier?
Are they better off? Have they got,
on a per capita basis, a higher share
of the goods of life, of the minimum
necessitie; of life? Are less people
below the poverty line or are more
people sinking below the poverty
line? Aren’t the landless people in
different parts of the country being
hounded like animals and shot in
cold blood? Aren’t Government{ em-
ployees being asked to live on less
and less with rising prices? Aren’t
women facing a situation of violence
outside in the streeis? Aren’'t they
feeling insecure? Aren’t they being
molested and raped and burnt?
Aren’t tae labour being subjected to
anti-labour legislation? Aren't far-
merg being asked to pay a higher
cost of production and zet . lower
value for their produce? Are the sty-
dents and youth happy? Areon’t uni-
versity campuses full of unrest and

*
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violence? What is the social scene
today? We find the social scene full
of violence. (Time-bell rings) The
Government has said tlnere were
26748 caseg of atrocities against Hari-
jans and Scheduled Tribes in the
course of the {wo years in which 960
people were killed. This ig an under-
estimate, There js a confrontation to-
day in our countryside between the
landed interests and the landless,
The land reforms that you have talk-
ed about are a myth; they have not
taken off. There is not even land re-
cords in a State like Bihar. The num-
ber of police lathi-charges, the num-
ber of police firings that have taken
place on the disabled, on the under-
trials, on the farmers on the labour,
on the youth and the students have
broken all records. That has been
your rule of law. Than we have the
so-called encounters in Wwhich less
decoits are killed and more civilians
are killed, Political violence has
reached an all-time high and the
country is facing instead of solving
the old problems, newer and newer
problems. Cne problem is Khalisthan
now haunting us. We have the rumb-
lings of separalism among the Adi-
vasis which is a very bad sign We
haye Hindu chauvinism parading to-
day in all itg glory trying to mislead
the people into a social conironta-
tion, and the Government seemg to
be encouraging it.

I would like to finish by saying
just one word about minorities. I am
surprised that the President does
not 2ave to say one word about the
minorities. In the entire Addresg I
have looked and I could not find any,
Have you already forgotten Morada-
bad and Bihar Sharif? The communal
tension in the country has reached
an all-time peak There are forces
which are anxious to exploit minor
issues and ties in order to create
tensions and in order to exacerbate
existing tensions. The number of
communal incidents have risen to a
new high. T am glad that my friend,
Mr Sibte Razi, gave the statistics for
the year 1980 and 81, the record
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shows a 'higher number of incidents
than the previoug three or four years.
And you had promised many things
in your manifesto; you promised
many things in the previous Ad-
dresses. In the last two yearg what
hag been done? Have you established
any special courts? Have you col-
lected or have you imposed any col-
lective fines? Have yoy paid any
compensation not on a compassionate
basis but on the basis of the value of
a life lost or a person disabled or a
property destroyed. Have you punish-
ed any one? Have yoyu even sus-
pended a police constable in Morada-
bad? Have you taken any action on
the Jamshedpur report that wase
flourished on the floor of the House?
If Gianiji were present I would have

liked to tell him: gy sy, Frfaw

AT FWRA gy §, w AT waT
AOE g9 # F oFT omem fEe
T& T qTER1E F1 3941 §, TF 3T
fagremfios FT5MaR & g9 7 e
AT 198 ® AE AT Fed@ F o

Mr. Vice-Chairman, 9o anfi-riof
force which you have promised, which
the President promised in the last two
Addresses, has been created. The PAC,
the BMF, the CRP, have not been re-
organised, The Muslim community
has been fobbed off with illusions.
The exercise on the question of AMU
was ng more than ap illusion. On the
question of Urdu, you have created
more tension than you ‘have given
facilities, Op the question of appoint-
ment of wagf boards, even in regard
to Delhi waqfs, no action has h2en
taken, The Burney Committee report
hag not yet been accepted. Waqt law
has not been revamped.

Talking of the economic opportuni-
ties, even the report of the Gopal
Singh Panel of which, 1 believe, yo:
are a member, hag been-thrown into
the dungeon and {forgotten, The
Minorities Commission has been made
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into a lifelesg limb. It has been given
its statutory authority Although you
had made a promise last year, no Bill
has been brought. This is not the
case with just the minorities, the
same is the story with all the back-
ward and weaker classes.

I am not going into the economic
situation because economic situation,
I am sure, we are going to deal with
fully when we take up the Budget.

Before I conclude I would just like
to say a few words about the foreign
situation. (Time bell rings) 1 take
only two minutes, with your indulg-
ence, Mr Vice-Chairman..., - - .

THE  VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): You have al-
ready taken ten minutes,

SHRI SYED SHAHABUDDIN: I
will just conclude.

We in India go about preaching to
the world that there should be an end
to armed confrontation, there sholud
be an end to the diversion of re-
sourceg from the purposes of deve-
lopment to the purposes of war. And
yet we do not seem to carry much
credibility. I would like the Gov-
ernment to ask itself why We face
a difficuly security situation but I
would like in g free society like ours
that there should be a free debate on
national security for a national
consensus to emerge. We have
to ponder over the various diplo-
matic and other alternatives that
are available to us. These have not
been done. I would like the sub-
continent to emerge as a zone of
peace, cooperation and friendship.
And whatever steps the Government
have so far taken, they have been
dragging their feet, and it seems to
me that perhaps they would not get
a happy hotice in the outside world
it things were left like this.

‘The Prime Minister or, I would
Hke to say, the Foreign Minigter have
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not visited in the course of the last

one year a single neighbouring coun.
try. M Afghanistan we have been
isolated. ..

SHRI G. C. BHATTACHARYA.
(Uttar Pradesh): Our Foreign Minis-
ter visited Nepal recently.

SHRI SYED SHAHABUDDIN: In
the last one year, I said. In Afghanis-
tan we have beep isolated ang we
seem to have lost our influetice with
the USSR...(Time bell rings)

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): Mr. Shahabuddin,
I have been very indulgent to you.
You d<? not appreciate that. Still you
are going on.

' SHRI SYED SHAHABUDDIN: Thijs
i1s my last point. I am summing up.
We seem to cohtent ourselves by

tr‘eciting the mantra of political solu-
0n.., -

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): Please conclude.

SHRI SYED SHAHABUDDIN: On
the Indian Ocean and op the Iraq-
Iran conflict again, we do not seem
to have a well defined policy. We
seem to have developed ceremonial’
style of foreign policy rather than
having a substantive discussion on
foreign  affairs. Mere visity to
Melbourne ad Cancun will not solve
our problem, These will yield no
results, (Time bell rings)

Sir, I shall end by saying that the
statistical jugglery cannot hide reali-
ties. People are losing confidence
and Iet it be hoticed by all politicians
and all politica] parties that our
politica]l system iz losing its credibi-
lity. We are all in the public eye and
we cannot carry their conviction any
longer. It ig ot a question of this
side or that side. It is a question of
how e should run ouy polity,

It seems to me that today our coun-.
try has been divided intg two natlons
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with their own two cultureg with
their own parallel economies &hd
with their own seprate societies, one
marked by conspicuous ways of
living and affluence, and the other
marked by penury, poverty and
misery. In such a situation I think
the winds of change are bound to
blow. And I am sorry that the Presi-
dent’s Address does not record the
movement of these winds of change
and the footstepg of the coming
revolution. ’

Therefore. I stand up today, with
deep regret, to oppose the Motion of
Thanks moved in the House.

SHRI M. R. KRISHNA (Andhra

Pradesh): Mr. Vice-Chairman, I rise
to support the Motion so ably moved
by you and very strongly supported
by my dear friend, Mr. Pande.
" The President's Address i3 based
on something very concrete. It is not
based on flattery or anything like
that. It ig baseq on something which
is very, very concrete and about
which the whole hation hag to take
note. The independence of our coun-
try is being threatened every day.
The massive military assistance that
has been promised by the United
States of America to Pakistan is a
developmett which cap disturb every
Indian. It i not only disturbing the
mind of every Indian but it is dis-
turbing the very progressive plans of
the Goveriment,

- -You will kindly recollect that at
one time Wwhen our great leader
Pandit Jawaharla] Nehru wanted this
country to move forward, when he
wanted India to become strong in
agriculture ahd industry and when he
wanted t, set up heavy industrieg in
this country. some leaders in the op-
position said that the Government of
India led by Pandit Jawaharla] Nehru
wag trying to spehd money on things
which were not at all useful for the
country. Even a veterapn 1lke
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Acharya Kripalani chargeg the Gov-
ernment of wasting money. When the
Chiiese aggression took place, the
Government was blamed for not
equipping our defence forces to
compete with the Chinese forces.
Now, today, most of the leaderg in
this House are thinking that they
are still in the past and they have
totally ang deliberately forgotten
the developments that have taken
place in thig country. Sir, thig Gov-
ernment which hag come into exis-
tence after a very short span was
faced with one of the most difficult
situationg ad it iz thig that the
leaderg who were occupying the
treasury benches at that time had
created chaos in this country by
creating indiscipline in every section
of society. There wag indisciple
even amongst the leaders who were
the Ministers then including the
Prime Minister. Then, Sir, we knew,
and the whole couhtry knew, the
differences and the divisions amor:
the then Ministers. One Minister
wanted to give assistahce or some
facilities to the working class in one
of the Government Departments,
namely, the Railways and the vther
Minister opposed it. So, thig sort of
difference perculated to the ehtire
nation. Even the students and the
youths in the country became com-
pletely indicipltied. Today, Sir, this
nation, the student community, is
very much disturbed and it ig because
they are frightened by unemployment
and they are frightened about the
varioug kMds of problems facing
them and, therefore, t, take the
whole nation forward is an uphill
task, The leaders in the Opposition
unconsciously thought that they could
disturb the minds of the youth, that
they could spoil the mood of the
workerg and that they could spoil
everything at1id make them feel that
there will be still] somebody who
would take them forward. Thig i
something which is very unfortunate.
But, fortunately por us. we have got
a very able leader in our country,
namely, Mrs. Indira Gandhi, who
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tould steer the country t, progress
ang prosperity.

Sir, the President of India this
time has baseq everything on the
very important developments which
" are taking place and which have
" taken place, both  infernal and
external and, therefore, he has
cautioned this Government, the peo-
ple and the Opposition; that unless we
move forward uhitedly, we would not
be able to protect ourselves, we will
not be able to ensure the prosperity
and progress of thig nation. There-
fore, Sir, while stressing the various
things which the Government has s0
far been able to achieve, he hag also
mentiohed certain important things
in which the whole nation has to
take interest.

Sir, the slogan, “Produce or perish”
was given to the nation by Pandit
Jawaharla) Nehru. Now, production
cahmot come suddenly. Now, the
industries which have to march for-
ward can do sg only when the
management and the Wworkerg co-
operate and work together and only
when the other wherewithal ig pro-
vided to the industries. Otherwise, it
would not be possible for them to go
forward, | Now, the people in the
Opposition sometimes try to en-
courage the big industrialists. Quite
often they say that the industries are
not making progress because suffi-
cient incentive or sufficient encourage-
ment js not given to the big indust-
ries. Often, they also take up the
cause of the workers and often they
iry to misguide the workerg and
misdirect them. Sir, this nation is
definitely going forward in spite of
the fact that we have {o and we will
have to gpend large amounts of money
on defence preparations. M the mat-
ter of defence Sir, we cannot become
really self-sufficient and We cannot

" be self-sufficient both for our hternal
needs and our external requirements,
unless we are self-sufficient in al-
most everythings. Fortunately, Sir,
today, in this country, many of the
vital needq for our defence forces,
most of the things, are manu-

[l MAR. 1982]

on President’s Address 3x8

factured in our own country,
Even with regarg to the things that
are being imported into this country
today, our techniciams in the Defence
Department are excellent in handling

- them and they have acquired a repu-

tation not only for maintatning them
well, but also for producing them
themselves. Sir, when we have got
such a talented lot in this country, it
ig but natural that we should try to
encourage them atad give them al] the
necessary help. But we don't do thah.
We may, as Pt. Jawaharlal Nehru
said, “Produce or Perish,” because
internally alsp many things are hap-
pening in State capitals. Many of the
Ieaderg are ehcouraging certain ele-
ments either to become communal or
to talk about certain things which
are going to really flare-up some
communal feelings. Al] such things
are bappening in State capitals. The
Government of India is not only con-
cerned about the external danger bud
also dangers growing in State capitals
also. Therefore, this Government has
to take more care and see that our

Intelligence Department ig really
made effective ang efficient, because
many things which are happening

in the country have to be re-
medied and corrected in time, other-
wise it is definitely going to lend sup-
port to some of the international mag-
netg and international agencies which
are operating in the country.

Sir, the President’s Address has
very clearly stated, apart from many
developments, that the 20-Point Pro-
gramme is one of the things which
is really improvihg the lot of the
people of this country who are low
placed. In many places, the adminis-
trators have not given due importance
to it and also have not been able fo
gear it up to give full advantage to
the people. (Zime Bell rings).

Sir, T have not taken even five
minuteg yet.

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): It is nearing 10
minutes.

SHRI M. R. KRISHNA: Sir, the
first and foremost thing that we will
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have to do in order to really meet
the demand of the President, that is,
production, is to see that our power
position iy improved. Sir, if you take
the working of the State Electricity
Boards, they are in doldrumg in
many places. Their losseg are colos-
sal. And until we set them right, un-
til we make them really to produce,
unti] we make them to fulction effi-
clently, until we change the manage-
ment of these things, I do not think
we will be able to help the production
in industries.

Sir, while advocating production,
we should not forget the wocia] bene-
fits or other objectives which the
framers of industrial development
policy have promised this country.
You might like the industrial houses
to produce more. But while doing
8o, you should not forget to help the
small industries. Sir, today the
bigger industrles have cornereq most
of the funds. Nearly sixty to seventy
per cent of the industrial loans have
gone to big houses. And today the
pmall-scale industries have tq suffer
because they canhot get loang from
the banks ang whatever they pro-
duce~the material, the spare parts,
ete. which go to big industries.—they
have to supply to them on credit
bamis. On the one side, the banks
advance to the big houses the credit
and on the other side they do %ot
pay to small-scale industries the
money for components which they
produce. The small-scale industries
have to wait to collect their money.
In that way, you may cripple the
small-scale industries and small
entrepreneurs. The monopoly and
restriction of trade practices wam
introduced with the dual purpose of
restricting these big thouses from
controlling the newspapers ang con-
trolling or influenctg the Govern-
ment and Government Departments.
But, today, in order to produce more,
it you forget thesq social objectives,
you might be creating not only a
great damger to this country, but

you might be planning to defeat the
very objectives which have been laid
down by Pandit Jawaharlal Nehru.
Therefore, even in regard to the
financial  corporations which are
going to advance funds only for big
industries, the Governmeny should
see that small Mdustries ang agro-
industries also get Bome assistance so
that all industrieg can grow together.
Otherwise, you will be encouraging
the big industry to grow more and
more and finally they may become a
menace to the Govetiment ang Wwe
may have to forget the very noble
philosophy of socialism and equality
of opportunity.

Sir, since you are going to ring the
bell, T will have to be little faster.
Even in the cooperative sector, we
are lacking the drive today. Pandit
Jawaharlal Nehru said that there are
three pillars which strenmgthe, demo-
cracy in this country. He named them
ag Schools, Panchayats and the Co-
operatives. But the cooperatives to-
day are in a bad shape. The co-
operatives which have come into
existence are not heing encouraged
to help the small farmers. They have
become mohopolieg of certain indivi-
duals. You may take the sugar co-
operatives or the milk cooperatives.
You know that in Bombay, in Maha-
rashtra, many of these cooperatives
and the cooperators are vested inte-
rests. They contro} the politica} power
in those areag and they are deflnitely
not helpitig the poor people who are
the agricultural labour, low-paid
workerg and other people. It does
help definitely some of the rich
farmers. You have seen them in
Maharashtra, Therefore, Sir, while
helping production, we will have to
see that a large number of people
get involved in thig sector, particu-
larly, the cooperative sector and that
they really give help to the weaker
sections and minority wections. These
sectorg should be encouraged in 2
large way. With these words, I
support the Motion of Thanks to the
President. !
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THE  VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): Dr, Sarup Singh.
You get 53 minutes.

DR. SARUP SINGH (Haryaha):
Thank you, Mr. Vice-Chairman. It is
very appropriate that I should get
only 5 minutes because I am going
to speak about education and educa-
tion really should not get more time.
After all, the President himself spoke
only 7 lies. But, now that I have
stood up, I would like to say one
thing that wil] offend everybody here.
As I do not have any political constl-
tuency and do not want to please
ahybody, I think Y should have the
courage to speak the truth. Let me
speak the truth. The President said
that he wanted that there should be
no confrontation and that we should
have unity of purpose. Mr, Vice-
Chairman, Sir, I am convinced that on
one point all the political parties in
India have the unity of purpose and
that is how to destroy our educa-~
tional system. It is a remarkables kind
of unity., For instance, you saw this
morning the lady Member raising a
‘very legitimate point. The point was
about Jama Milia being closed for
some reason. My friend from here
shouted back saying, ‘“No.” She was
saying that perhaps the Vice-Chancel-
lor wag right. He said. “No, the stu-
dents were right.” We see today that
in mo university the Vice-Chancellor
¢an ever be right. The rloters are
always right. I hope Mrs. Habibullah
for whom I have great regarg will
forgive me. If Mr. Bhattacharva were
the Minister for Education and it he
were defending the universities
Begum Sahiba would have gaid,
‘No, the students are right and the
university ls wrong”. Why do we do
it? T am merely enquiring I am
puzzled, T am in confusion. You talk
of agricultural growth; very good.
You talk of industrial growth; very
good. But there iy something which
is ealled the making of men ahd
women. Where do you make them?
You make them in universities. Uni-
versities are the nurseries of culture,
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They are the nurseries of knowledge.
They are the placeg Where ultimately
all your manpower, the kind of man=-
power you need—ecientists, adminig-
trators, teachers, doctors and engi-
neers—ig produced. All these are
produced by the universities. Ang if
they go down, what will happen?
May I request Mr. Kalp Nath Rai {0
give me his ear? I will speak only
for five minutes. You can suffer for
five minutes.

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): The Leader of
the House i3 very attentively listen--
ing to you.

DR. SARUP SINGH: But, Sir, there
is no harm if Mr. Kalp Nath Raij also
hears.

Sir, the President even though very
vaguely mehtioned three very impor-
tant objectives of our national educas-
tional policy. He mentioned, ag I
say vaguely, universalisation of pri-
mary education. We know what has
happened to that? Out of 90 millioh
people, young boys and girls, who
join clase 1, by the time they reach
clasg 5, 83 per cent of them drop out,
by the time they reach class 8, 77 per
cent of them drop out, and then some
remain, they come tp the universities,
and you khow what isx happening to
the universities. The second thing
that he mentioned, which wae very
important and which we have missed,”
13 the vocationalisation ot higher
secondary education. Here was a
pregnant idea which we could have
picked up with zeal and with courage.
Unfortunately, we have not picked it
up. The ldea was of higher secondary
education up to Class 12, and after
clasg 12 there were to be two streams
—academic stream and vocational
stream. Now the vocational siream
has not taken off at all. 5o, what
happens? Evervbody, irrespective of
whether he Ig fit to come to the uml-
versity or not, comes to the univer-
sity. The third thing is that we had
as n nationa] objective is that excel-
lence, pursuit of cxcellence at the
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university level. How can we have
this pursuit of excellence at the uni-
versity level without some king of a
bifurcation of this huge stream that
is coming up to the university? We
have reached a stage, Mr. Vice-
Chairman, where it is no use talking
of equal opportumities. Let us be
honest. We do want that after Class
12, the students come to the univer-
gity and pursue a vigorous intellec-
tual course for three years, call it
Honourg or whatever you like, and
then two years’ course of MA, and
then you have Ph. D. which will
have some meahing. Otherwise, today
our degrees are being devalued, Our
BAs are not equal to BAs elsewhere,
our MAs are not equal to MAs else-
where. And many university degrees
are worthless. It our uniyerswy
degrees and research degreeg are
devalued, what happens to the coun-
try? But, has anybody bothered to
look into this? e -

Sir, I will make a few suggestions
because my time ig short. The first
suggestion that I am making is that
we have created an institution -cal.led
the University Grants Commission.
The University Grants Commissich
was supposed not merely to fund t_he
warious projects in the universities
but also to see that standards are
maintained. Cen  the  University
Grante Commission do that? You
have given power to the Medical
Council of India that they can recom-
mend to the Government of Thdia
that the degrees of a medical college
‘can be derecognised. Can the Univer-
®ity Grants Commission do thal?
Why can’t it do that? Where is the
difficulty? You had appointed a Com-
mittee to go Mto the tunctionir}g of
the University Grants Commission.
You had spent some money on that.
You had wpent some years on that.
And nobody hag touched that Report.
The Report had sald, ‘strengthen’ ?he
University Grants Commission, Give
I at least three whole-time Members
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5o that they can go roung the country
and see what is happening, and
wherever necessary, close down the
unijversity. Mr. Vice-Chairman, Sir,
whatever you may say, there are
many universities in India today—
and I am not talking of the large
number of colleges; they are not fif
to exist. Who shall stop this?
One of the Chief Ministers made
a statement some four days back
that he 1is gomg to have
four more universities in his State. ~
The other universities are not func-
tioning and youy you want four more.
D. M. Adisehiah said the other day
that there are only two ways out, one
dismantle the whole thing. But that
is impossible. Second thing, overhaul
it. But my request, Mr, Vice-Chair-
man, not the educational . sys-
tem that needs to be  overhauled.
It is our political thinking that needs
to be overhauled, We are dealing
with generations of students whom
we are making semi-literate and that
is all. Unless the political parties
come to a decision that whatever
happens we will not interfere in this
One area; the area of education, this
is as important an area ag the area of
defence, things will not improve.
When the country is attacked we all
are one. I say the country ix faced
with an invasion today from  nof
merely anti-social forces but also
from anti-intellectual forces and
when the country is invaded by anti-
intellectual forces then your rootg are
destroyed. T have been eaying again
and again why cannot the Prime
Minister of India call the leaders of
all the politica] parties and why can-
not ghe say to them, 1ook here, let us
disagree elsewhere, let us quarrel
elsewhere but on the university cam-
pus we shall not quarrel? Whether
you like it or not, universities are
sacred places because they are seats
of learning, they are seats of excel-
lence and the methods that you em-
ploy outside, you cannot be allowed
to adopt inside the universities.

One word more Mr. Vice-Chairman
and I will finish. What about the
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appointment of Vice-Chancellors, We
are a large country where we
have still talent enough in  the
country, where we can find suitable
Vice-Chancellors. But how do you
appoint V:ice-Chancellor? The
Chief Minister appoints the Vice-
Chancellor. I know of a  State
where all the Vice-Chancellors
wicre dismissed by an  Ordinance.
And, in one university, 5 Reader, who
was rejected by the Selection  Com-<
mittee [or the post of a Professoy, Was
appointed the Vice-Chancellor of that
university, and the first act of this
gentleman was lo appoint himself as
a Professor, and you expect the
university to function., How can
they function? So, Sir, I plead not
only with you but with everybody
here, please overhaul your own
thinking. Then you do not have to
overhaul the ‘educational system,
(Time bell rings)., The educational
system can look after itself provided
you leave it alone. And, I am plea~
ding for the cause of future genecra-
tions, of young men and women, whom
you are turning out and they cannot
even be lemployed, because they are
learning nothing. And, when they
make noise some of usg say, wonder-
ful because we regard universities
as the recruiting ground. Let
me warn, Mr, Vice-Chairman, all
the political parties, whatever may
happen in this country, you talk of
revolution, revolution may come, I
do not know from where it will
come but in this country revolution
will not come through these
methods that we are employing in
the universities, Incidentally, public
opiniop is growing in the universi-
ties. Any body who has a partisan
attitude, who belongs to one politi-
cal party is rejected. Even as a
union leader, one will have to be
non-partisan. At the time of the
elections {o the DUTA, Delhi Uni-
(versity Teachers .Assoeiation, Wwe
saw that the teacher who declared
publicly that he

political party, elections

won the

because, as he said, our credibility
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is gone, political parties are all gus-
pect, and consequently universities
themselves wil] have to find 3 way
out. Whether they can do it, I do not
know, But what ig our job? We ars
supposed to be in a sense, the
voice of the nation. We are the re-
presentativies of the nation. Now,
here is one area here we all must
unite. My child is like your child
and we are playing.with these child-
ren’s. lives.  Let us play with each
other’s lives, if it is necessary,
but for God’s sake, leave the child-
ren alone and let them have some
kind of a future. We talk of cymi-
cism ip the country. Here is a place
where idealism is bred. Here is
also a place where cynicism is bred,
Pandit Jawaharlal Nehru had once
gaid if all is well with the
universities then all is well
with the nation. Now we o+
talking about the mnation. But T say,:
al] is not well with the universities; -
(Time bell rings). And, I blame each
one of us, not one party alone, every:
party. As I gaid, in thig one cause we
all must unite. Let us do some think-
ing and save our future from the.
kind of blankness to which it is mov-.
ing and education is the one way
whxch can show the hght to us. Tha.nk

you,».. ,:__ - r e mm— T LT - =T

L2200 Teld wa o e

SHRIMATI HAMIDA HABIBU-
LLAY: Sir, I listened to his speechs
he made a very good speech and I
hope the Education Minister takes
note of it, I am not going to oppose
him because he made a very good
speech. .

-

SHRI SHYAM SUNDAR MOHA-
PATRA ‘(Orissa): Mr, Vice-Chaijr-
man, after listening to all the erl+™
ticisms and insinuations by the Opp—
osition I have a feehng, aril an es-
tablished feeling, that this Govern-
ment under the leadership of Mxrs.
Gandhi has taken pains for the last
two years to refurbish ou; efforts
to raise the image of the nation and
the country. Whatever may be the
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utterances of the Opposition, I can
tell you, because I was recently in
‘the United States and UK. even a
paper so critical of the Congress
Party, like the New York Times,
bhad a devastating despatch published
by its Delhi Correspondent but the
editorial spoke about {the balanced
economy of this country and about
Mrs, Gandhi's leadership. It was no
mean achievement for the Govern-
ment of India to elicit admiration apd
respect in the western countries,
more particularly in the U.S.A. And
you all know that one British paper
considered Mrs, Gandhi as the
tigress of India, that there is a Gov-
ernment which is vibrating, a Gov-
ernment which ig capable to match
the racketeers, the Black-markete-
ers, the vested interests, the col-
laborators with international mono-
poly houses, that there is a Govern-
ment which is committed to socia-
lism. And the other day, we had a
Juminous Budget from  Prol
Pranab Mukherjee, which of course
we will discuss later on.

I am speaking about paragraph
9 In the President’s Address, about
inflation. It ig an achievement for this
Government of Mrs. Gandhi to bring
it down from 20 per cent to almost
less than 12 per cent in 2 years time.

THE WICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): Four per cent.
now.

SHRI SHYAM SUNDAR MOHA-
PATRA: So, this shows the eco-
nomy is in the progress. Economy
is at an elevated stage and the
entire success of this economy goes
to the 20-point programme  which
is the Magna Carta of Indian peo-
ple just as the Magna Carta was in
the hands of the English people
who gnatcheq it away from King
John, This is going. to elevate the
status of the down-trodden, the Hari-
jans, the Girijans, the backward and
the teeming millions who are not
properly clad and properly fed. Sir,
as the time of our disposal is very
short... S LW e Tt ol =
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THE  VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): I am glad you
appreciate it

DR. SARUP SINGH: I also did.

THE  VICE-CHAIRMAN (DR,
RAYIQ ZAKARIA): You co-opera-
ted; but I cannot say it about Mr,
Shahabuddin.

SHRI SHYAM SUNDAR MOHA-
PATRA: Sir, the Father of the
Nation was not only a political
figure but also anp economist and
those who knew him and read
Gandhian economy, know that he
believed that India's progress lay in
decen~ralisation. Gandhiji  never
believed in  centralised economy,
and in one of his letters to Dr. J. C.
Kumarappa, whom he considered
to be the Finance Minister of the
country if India became free he sajd
that country’g gsalvation lay only in-
decentralisation,

During the last few years, our
industries have produced  goods
worth many crores of rupees. In 1970
71, we produced goods worth
Rs. 13,455 crores in 1977-78,
we produced goods worth Rs. 37,836
crores; in 1978-79, we produced
goods worth Rs. 44,691 crores and
in 1981-82, we have to produce goods
worth Rs. 80,000 crores, How many
people have we been gble to em-
ploy in these industries? It is
between 50 and 60 lakh only. India
is a country with 680 million people.
How are we going to absorb all
these people in the rural areas—
the youth, those who are pulsating
under the grievanceg that they have
no job? When we consider this prob-
lem we have to consider the fact
that the tillers constitute 70 per cent
of the population in rural areas. The
day in rural area, our economy is
such that unless we have something
dmmeatic and drastic, revolutionary
and dynamie, it is impossible to
change the fate of rural people.
That i why, Sir, it is better we
devote more and more consideration
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for the villags economy, for the uplift
of ‘the rural economy. Japap was the
only country in the whole world
which based ity economy, Wwhich
based its economic thihking on the
rural gide, on village industries,
house-hold industries and so on,
laying stress on the employment of
people in houshold includihg women,
in their extra time. Such has been
the economic development in Japan
that it has been able to compete
with the most ehlightened and deve-
loped countries of the world. If you
go to America, it you go to UK, if
you go to Germany, if you go to

p-France, the electrical goods which
you get are not of those countries’,
but those produced by Japan. Even
automobiles are from Japan. They
have been able to develop their eco-
nomy because of the fact that they
laid emphasis on  decentralisation
more than on centralisation. And
Gandhiijj in all his writings in ‘Young
Mdia’ and ‘Harijan’ had largely ap-
preciated Japan’s thinking in this
regard.

Another thing is the unemployment
problem. Our unemployment problem
is such that today, in the whole
country, we have 13,07,541 people
registered in Employment Exchanges,
thoge who are matriculates. The num-
ber of undergraduates is over 2¢ lakhs
and the number of graduates iz over
13 lakhs and the number of post-
graduates ig over 11 lakhs, Thiy is
the plight of the educated people in
the country. The iumber of agitations
We are seeing among the students and
the younger elements, im due to
frustration. It is necessary that we
try to absorb all these people. How
can we absorb them? We cantot have
lot many large-scale industries and
centralised industries, big industries
and so on, to absorb all these people,
There are more than 37,000 doctors
and a little over 40.000 engineers who
are unemployed in our country. There
are engineers, there are overseers,
there are technical] men and there
are persons who use tools. How can
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we absorb them? The best course is
to go in yor rural economy and vil-
lage economy and it is better that we
absorb them through rural and wvil--
lage-based industries, y

Sir, India is the 15th poorest coun-
try in the world and India ig the
sixth industrialised hation in the
world. This is the diversity. There
wag a time when we had to import
everything from pin to planes. We
had almost nothing. Even cloth we
had to import from Manchester. Cars
had to be imported; cycles from
Japan. We had no thermal power
statioh, we had no hydel station and
we had no steel plants. We had al-
most nothing. But in 30 years, we
have built the nation to such ap ex-
tent that when Mr. Brezhney came -
to Mdia, he said that in 34 years
time, even the Union of Soviet Socia-
list Republic did not progress that
much, which India had done under
the leadership of Pandit Jawaharlal
Nehru and Mrs. Gandhi. Thig is no
meah achievement. We have tra-
versed a long way to cafch up with
the developed and enlighteneg nations
in every walk of life, iIn every
field, We have progressed much.
India has an aim and if any politician
today jn our country is known outside
India in the developed countiries of
the world, it ig only Mrs. Gandhi and
nobody else. This is a fact because
of her dynamism ang because of her
thought, ] =T

Sir, inflation ig a bacteria It has
contaminated almost every country
of the world, I go every one or two
years 1o foreign countries. What a
difference in prices and what a price
rise; three times. four times. Take,
for example, UK, France, Germany,
USA and other developed countries.
These countries are far ahead of us.
But what a rate of inflation is there

in those countries! In thig regard, ..

India has gained much and has saved
much also_ Sir, the situation is diffi-
cult because of the wars in the Third
World countries It the world has _
suffered much, it is because of the .
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trouble in Vietnam. in Kampuchea, in
Laos; it is because of the war, bet-
ween Iran and Iraq; it is because of
the trouble in Namibia and other
African countries, The Third World

hag suffered because of these wars,

and the States which are gaining are
the developed countries and those
" industrieg which are producing war
weapons, It is not only F-16. It is all
types of war weapons, whether it is
General Electric of Genleral Motors or
the Lockheed Company or any other
multi-national corporation, Thege are
the institutions which are gaining
and we are the ones who are actually
losing. =

‘What the country peedg today is
unity, Waat the country needs today
is discipline. We had a strike on the
19th January. Sir, I am a trade
unionist having spent 25 years of my
life in trade union movement When
the strike call wag given it wag a gene-
ral bandh. Then, it was an industrial
strike by all parties, Sir, the interest
of one industry differs from another.
If it is cement, it is different from
steel. If it is steel it is different from
railway If it is railway, it is diffe-
rent from civil aviation. If it is civil
aviation. it ig different from fertilizer.
How could all the uniong combine on
one issue, that is during the bandh
of 19th? The root cause was to weak-
en the Government of Mrs. Gandhi, to
bring disruption, to create chaos and
out of the chaos to gain ground. The
opposition parties were delermined 10
create chaos_ T can tell you, the trade
unijonisty are wiser, the labour popu-
lation is wiser today and they did not
succumb to all the coercive tactics of
the opposition parties. I come from
Orissa and I can tell you, in the
Rourkela Steel Plant the recognised
union belongs to the opposition, The
recognised union gave the call that
there will be no ‘smoke from the
chimneys and the INTUC which ig the
minority union gave the ¢all thai the

chimneys wil] bring out smcke, the

steel plant will ruy, and the steel
plant did run. Eighty per cent of the
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workers went to the steel plant. That
shows that the workers are with
Mrs, Gandhi. That showg that the
workers. the peasants, the Govern-
ment employees, the younger genera-
tion do not want chaog in the coun-
try, they do not want sabotage in any
industry, in any steel plant, in any
vulnerable area, they want India to
be united. And it is Mrs. Gandhi who
hag beep able to keep India united.
You had some trouble in Moradabad.
You had some trouble in Lucknow,
in Nagpur. There was some secessionist
act in Arunachal. In Orissa there was

some trouble, All such troubleg are =

meant to weaken the Government of
India and to weaken Mrs. Gandhi’s
hands, These are all handles of oppo-
sition to stop transformation. Nobody
is thinking of social transformation.
They are only thinking of coming
back to power. And a few {op leaders
not all the opposition parties. are fry-
ing to compete with one another to
become Prime Minister of the coun-
try. That is the goal of these leaders
and not to bring in any social change
or social transformation. :

With these words, Sir I thank you
very much_ '

SHRI V. GOPALSAMY: Mr. Vice-
Chairman, Sir, I am grateful to you
for giving me this opportunity, At
the outset I extend my gratitude to
the hon. President of India for having
been pleased to deliver his Address
betore the Joint Session of beth
Houses of Parliament. I was listening
with rapt attention the thunderous-
speeches of Mr, Bipinpal Das, Mr.
Shahabuddin and Mr. Maurya. Now 1
speak amidst thunderous noise in the
sky, My time is Iimited, I know.

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): Seven minutes.

SHRI V. GOPALSAMY: The Gov-
ernment hag sought cooperation from
the opposition parties. Thig is a wel-
come trend. Opposition is part of de-
mocracy They are also responsible to
the people, Last year the Govern~
ment initiated a dialogue with the
opposition on the issue of Assam, on

—
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¢he issue of Khalistan. In this connec-
tion, I would appeal to the hon. Prime
Minister of India to initiate a dialogue
with opposition to identify the sub-
jects, the issues on which the coope-
ration iz sought. When I go through
the speech of the President I come
to para 24, Of course, I welcome any
effort on the part of the Government
to develop good relations with our
neighbours. Our President visited Sri
Lanka, but Sir, in Sri Lanka 4 million
people, 4 million Tamilians are shed-
ding tears and 15 lakh people are
called ‘Stateless’. I was very much
Mdistressed to see the morning paper
‘Times of India’. Here is the Times
of India dated 1st March, 1982 and I
quote the news under the caption
“Indo-Sri Lanka move on ‘Stateless’
issue”. This word ‘Stateless’ is a
misnomer because they have cate-
gorised nearly 15 lakhs as ‘Stateless’.
On what lines the Government is pro-
ceeding. I quote:

“The proposal seems to have
emerged from the discussions here
between the foreign gecretary of Sri
Lanka, Mr. W. T. Jaisinghe, and
Indian’s External Affairs Secretary,

" Mr. Eric Gonsalves, who accom-
panied the President... Early efforts
are expected to be made by both
Governments to finalise the pro-
posal.”

Sir, there should not be any agree-
ment, there should not be any pact
renewing the terms and conditions of
the agreement on this question be-
cause the 1964 Agreement between
Sirimovo and Shastri was the biggest
‘betrayal of the Union Government
against the interesty op the Tamilians,
As long as Pt. Jawaharlal Nehru was
holding the reins 6f the Government,
he never conceded the disastrous
request from the Sri Lanka Govern-
ment. Of course, we had the agree-
ment. But our Government assured
the people in Sri Lanka that once
they landed in our country, they
would be given houses, they would
be given jobs, better medical facili-
ties and educational facilities for
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their children. But what happened?
Once they reached here, they got dis-
illusioned; they got disappointed and
disgruntled. They were violently up-
rooted from there. These people
were taken by the British in the 19th
century. They contributed to the
prosperity of Sri Lanka with their
sweat and blood; braving snakes and
scorpions, they worked in the plan-
tations. They laid the infrastructural
and economic foundations of Sri
Lanka. Buf, Sir, any country when
it obtains freedom, has the bounden
duty to give franchise to those citi-
zens who lived there before the
declaration of independence, whatever
their corigin may be. But in this case,
in 1949, with one stroke of the pen,
their destiny was decided: they were
declared stateless persons. I have got
still hope and confidence in our Prime
Minister because when they were
attacked, our Prime Minister expres-
sed her concern....(Time bell rings).

THE  VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): No, please. You
know there are so many speakers
from among the Independents who
represent different points ot view and
they have urged that they must all
be given some time.

SHRI V. GOPALSAMY: Sir, I will
conclude in five minutes,

THE VICE-CHAIRMAN (DE.
RAFIQ ZAKARIA): Now the Minis-
ter for Parliamentary Affairs..
(Interruptions) Please sit down. ¥
am on my legs. The Minister for
Parliamentary Affairs has kindly
agreed that nobody from this side
will speak. But I must try and _
accommodate every one, provided the -
Members also cooperate by being
brief. Instead of cooperating you are -
just objecting even to my effort at
trying to see that every one gets an
opportunity to speak. So please be
brief.

SHRI V. GOPALSAMY: There-
fore, Sir, I request the Government
not to renew any condition of the
past agreement, because already
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people from Tamil Nadu—both of the
ruling party and the opposition—from
all quarters have expressed their
opinion. We have expressed our
wishes and those must be taken into
consideration. [ hope discussion on
this gubject in this House will be
held. I do not want to go into details.

. 1 want to say one word about our
news media. Our news media, parti-
cularly the AIR and TV, are con-
sidered to be the people’s media. But
what is happening? On 15th Feb-
ruary, from Madurai {o Tiruchendur—
ebout 220 kilometers—my leader, Mr.
Karunanidhi, launched a long march.
Never before in history, such mam-
moth crowds have participated in
guch a march. More than 2 lakh
people participated in the long march.
More than g million spectators lined
the long march. But that was not
covered. DPolitical parties may have
different opinions about this: they
may have different attitudes; but any
news-worthy happening should be re-
ported and published. But what hap-
pened? That was not at all given
coverage by AIR or TV. I think AIR
and TV are not getting their salaries
from the Central Government. They
are, I think, getting some doles from
vested interests in Tamil Nadu. They
have become very irrelevant before
the eyes of the people in Tamil Nadu.
Because the intelligence agencies
would have definitely reported to the
Central Government. I hope the
Prime Minister and the Home Minis-

ter would have been informed about

the magnitude of the march. Although
the issue for the long march was a
local issue, more than 2 lakh people
marched, raising the slogan: “Demand
Justice. Arrest the culprits”, be-
cause the Paul Commission Report
was published...

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): I have to stop
you now.

SHRI V. GOPALSAMY: Before 1
conclude my speech, I want to bring
also these things to the notice of the

Government. Unless the Central
Government directs such agencies, the
people in the South will get frus-
trated.

Sir, before I conclude my speech, I
would like to make a request to the
Central Government to release and
publish the Mandal Commission
Report because socially, educationally
backward classes people who were
oppressed in the name of religion and
caste have to be given g new deal.
The report is already pending with
the Government. People are expect.
ing the publication of the report. So
I would request the Government to
publish the report. With these words,
I conclude.

THE VICE-CHAIRMAN (DR.
RAFIQ@ ZAKARIA): Shrimati Rajin-
der Kaur. Five minuytes, please,

DR.(SHRIMATI) RAJINDER KAUR
(Punjab): Mr. Vice-Chairman, Sir,
one discrepancy in the President's
Address has been referred to by some
Members—that there is absolutely no
mention about the minorities in the
President’s Address. But this dis-
crepancy has been pointed out by
Members of the minorities only: no
Member of the majority community
has ever bothereg to show his con-
cern towards the minorities.

" But the President has referred to
one thing which is practically ruinous
for the benefils of one minority of
India, that is, the Sikhs of Punjab,
and that is the Ravi-Beas Agreement,
The Ravi-Beas Agreement iz unfair,
unjust and Thighly discriminatory
against the interests of Punjab. Sir,
there i3 one riparian right by which
the water of a river is for the use of
the State through which it passes,’
but here both the rivers pass through
Punjab only and nowhere in either
Haryana or Rajasthan., But the ripa-:
rian State has been allotted the bene-
fit ot only 25 per cent of the use of
the total waters of Ravi and Beas.
In fact, in 1976 there was one Award
by the Prime Minister by wheih
Punjab was allotted only 23 per cent
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of the total waters and the rest 77
per cent was given to States outside
Punjab which have got no riparian
right whatsoever. It was, in fact,
not a dispute between the different
riparian States because Haryana and
Rajasthari do not come anywhere near
these rivers. This was, in fact, a
{ransfer of rights, the rights of Pun-
jab {o its river resources. The only
natural resource available in Punjab
is its rivers, and Punjab is deprived
of those river waters and electricity.
Punjab i{s mainly an agrarian State
and it confributes more than
60 per cent to the food basket of
India. It this Agreement is imple-
mented, nine lakh acres .of land of
Punjab will become barren, and
already Punjab is using that water
wihfch is going to be taken away
_from Punjab. (Time bell rings). I
am going to finish, Sir. I do not want
to take much time,

I just want to point out to the
House that great injustice is being
done to Punjab, especially to the
Sikhs who are the farmers there, and
this tendency of discrimination against
ihe economic interests of Punjab by
the Central Government will have
far-reaching consequences, and it is
enrouraging the extremist elements
in Punjab. The Government should
- know that there is none ahead of the
Sikhs in patriotism and in sacrifices
for the motherland. Why are they
going astray? The reasons are econo-
mical.

I must warn the Government that
i? this Agreement is implemented, it
will create great problems for the
country, and the Punjabis and the
Sikhs will not allow this Agreement
to be implemented even at the cost
of their blood. The Government will
have to shed a great deal of blood
of the Punjabis before this Agree-
ment is implemented. Sir, I have
taken only three minutes. You started
ringing the bell and I am not used to
speaking when the bell is rung.

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): 1t was only
*
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after four minutes, and that too just
to warn you about the time, Shri
Gulam Mohi-ud-Din Shawl.

SHRI GULAM MOHI-UD-DIN
SHAWL (Jammu and Kashmir): She
is taking my time, Mr. Vice-Chairman.
I do not mind it. I know that for
Jammu and Kashmir I am the sole
spokesman here and that is why I
have to say much, but the time being
short I will confine myself to one
aspect of the Address, the Centre-
State relationship. Mr, Vice-Chair-
man, Sir, ours is a backward State
and under-developed because of lack
of funds. In that State, the peculiar
thing is that only one road, National
Highway No. 1-A, leads from Jammu
to Kashmir and it is blocked most
of the year, not only in winter when
there is snow and rain but also even
during the summer when there are
dry land-slides. Those tourists who
visit Kashmir have the bitter experi-
ence to stay on roads for days to-
gether, There are two roads under
construction there, from Poonch and
Mandi to Shopian and Pulwama. These
two roads, as was estimated last year,
would cost Rs. 30 crores, but as the
State has meagre resources it cannot
afford the construction of thege two
roads. Of course, it will, but it will
take time. Our immediate concern
and anxiety is the development of
communications, not only with res-
pect to these two roads but also other
roads which can link different hilly
tracts in that State. That is the
urgent need of the hour. But here
we see nothing for that. During the
debate on the Budget, we will be
able to develop that aspect of the
case. Our President had said that
the States must be given more fiscal
powers, But with regard to the
nationalised banks the States have no
say, with respect to disbursement of
loans and other things, not to speak
of management., As far as that State
is concerned, it requires more funds,
of course, from the Planning Com-
mission and our Exchequer so that
the means of communications and
industries are developeq and poverty
goes for good. I would suggest only
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one thing here. Too much has been

said about Leh and Kishtwar. What
ijs the Treal position in Leh and
Ladakh? Those are sparsely popu-

lated areas, mostly with hills. And
in the Leh tehsil—now a district—
these people demand regional auto-
nomy—and regional autonomy along
with a scheduled tribe region status.
On both these gspects our Chief Minis-
ter has written to the Centre and it
is for the Centre to consider them.
As far as balkanisation of the federal
structure is concerned, as far as
creating further troubles by giving
regional autonomy, especially to
border areas, and not to States, is
concerned, such as Fazilka asking for
regional autonomy, that stands on a
different footing. So far as Leh and
Ladakh are concerned, China is on
the border, and not friendly to us. In
any case, the matter rests with the
Central Government. As far as the
agitation is concerned, that is uncalled
for,

The other matter is with regard to
the Kishtwar tehsil. There the people
demand a district status. Sir, the
Kashmir Government has appointed a
Commission under the chairmanship
of ex-Chiet Justice Shri Janki Nath
Wazir and it has to demarcate further
areas, tehsils into districts and other
divisions. But the matier rests there.
There was a agitation and they took
law in their own hands. Sir, you can
appreciate that timber worth crores
of rupees is lying on the banks of the
Chenab. And these people did not
allow that timber to be taken from
that place and transported to Jammu.
Instead, that agitation was there.
Then the agitation was over because
the people were not with it. I am
sorry to say that our Minister of
State for Home had the time and
energy to go all along from Delhi to
Kishtwar just as, I should say, a
moral booster because no agitation
was there, What was the purpose?
What was the idea? The idea of gning
there and not even to consult the
. State Government was more surpris-
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ing. As far as the matter is con-
cerned, the agitation was quite un-
called- for. (Time bell rings).

Sir, it is only three minutes,

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): Six minutes.

SHRI GULAM  MOHI-UD-DIN
SHAWL: 8Six minutes because *hree
minutes were taken by Dr. Rajinder
Kaur. :

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): No, no, please,

SHRI GULAM MOHI-UD-DIN
SHAWL: In any case that was as
far as the Centre-State relation is
concerned. Now, I would ilke to
stress upon one thing, about Pakistan,
about the no-war pact. It is good that
our President has said, “We want
closer relations with our neighbouring
countries”. But as far as the atmoa-
phere is concerned, there is no doubt
that it has been vitiated by the
Pakistan’s own reference to Kashmir,
But let us not give to gutside world
a feeling of helplessness or bewng
jittery about Kashmir. I suggest with
due humility that the proper thing
would be to give proper representa-
tion and associate true representatives
of Jammu and Xashmir in all the
delegations in the world forums so
that we can tell them what the truth
is, how we have fought three w~ars
with Pakistan on the basis of secu-
larism, socialism and democratie
principles. Thank you, Sir.

—

STATEMENT BY MINISTER

Re Appointment of new Chairman of
Expert Committee to study Financial
implications of the proposa) for inclu-
siop in list op declared goods and
for levy of additiona) excisg duty in
lieu of sales tax on certain commo-
dities and also on extension of term of
the Committee

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): The Leader of
the House has to make a statement.
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